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PAPERS LAID ON THE TABLE

FoURTH ANNUAL REPORT OF HINDUSTAN
AnTiBIOTIC (PRIVATE) LIMITED ‘AND

At sl i AUDITOR'S REPORT

Tue MINISTER or INDUSTRY
(Serr MaNuBHAI SHaH): Sir, 1 beg to
lay on the Table, under sub-section
(1) of section 639 of the Companies
Act, 1956, a copy of the Fourth Annual
Report of the Hindustan Antibiotics
(Private) Limited, Poona, for the
year 1957-58, together with a copy of
the Auditors’ Report and the Com-
ments of the Comptroller and Auditor-
General of India thereon. [Placed in
Library, See No. LT-1112/58.]

TRADE AGREEMENTS BETWEEN INDIA AND
sHE U.S.S.R., PoLAND AND East
GERMANY

Tee MINISTER or COMMERCE
(SHrr N. KaNuUNGa): Sir, on behalf of
Shri Satish Chandra, I beg to lay on
the Table a copy each of the following
Agreements: —

'

(i) Trade Agreement between
the Government of India and

' the Government of the Union
of Soviet Socialist Republics,

dated November 16, 1958.
[Placed in Library. See No.
LT-1113/58.]

(ii) The Protocol to the Trade

Agreement between the Gov-
ernment of the Polish Peo-
ple’s Republic and the Gov-
ernment of India, dated April
3, 1956. [Placed in Library.
See No. LT-1114/58.]

(iii) Supplementary Trade Agree-
ment between the Govern-~
ment of India and the Gov-
ernment of the German Demo-
cratic Republic, dated Novem-

ber 3, 1958. [Placed in
' Library. See No. LT-1115/
- 58.] :
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MESSAGE FROM THE LOK SABHA

THE SALARIES AND ALLOWANCES OF
MEMBERS OF PARLIAMENT (AMEND-
MENT) By, 1958.

SECRETARY: Sir, I have to report
to the House the following message
received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:

“In accordance with the provi-
sions of rule 96 of the Rules of Pro-
cedure and Conduct of Business in
Lok Sabha, I am directed to enclose
herewith a copy of the Salaries and
Allowances of Members of Parlia-
ment (Amendment) Bill 1958, as
passed by Lok Sabha at its sitting
held on the 11th December, 1958.”

Sir, I lay the Bill on the Table.

MOTION RE INTERNATIONAL
SITUATION

Tag PRIME MINISTER anp MINIS-
TER or EXTERNAL AFFAIRS (SHr1
JawaHARLAL NEHRU): Sir, I beg to
move:

“That the present internationak
situation and the policy of the Gov-
ernment of India in relation thereto.
be taken into consideration.”

Almost in every Session, Sir, I move
such a motion and there 1s a discus-
sion which ranges over the wide
world but which rather tends to con-
centrate naturally on some matters
more intimately affecting India, some
matters in regard to our neighbour
countries, a little about Pakistan., a
little perhaps about Ceylon and a
little perhaps about Goa. Now,
naturally, a country’s foreign policy
may be divided up into some parts,
namely two; one is particular matters
affecting its interests ang the other is
the wider world matters which affect
1t also in the wider sense that any-
thing that happens in the world affects
every country. In a sense some of the
bigger issues in the world are of high
importance to us. If there was a war.
we would, I am quite sure, keep out
of the war, but the whole world wilt
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be affected and we will be affected.
And if there is a war involving nu-
clear weapons there will not be much
choice to anybody left as to whether
he chooses to die or not. He ‘may be
eliminated in spite of his wish to
keep apart from it. Therefore,
because of the world coming rather
closer together, these wider inter-
national questions assume a greater
importance even to a Stale which
does not wish to be entangled in those
questions, and we have been com-
pelled almost against our wishes 1n
the matter to deal with these wider
questions more and more. There is,
of course, the United Nations where
such questions do come up and every
country angd its representative has to
express its opinion in regard to them
and occasionally to vote. Apart from
speeches and voting, there is a great
deal of consultation done in the
United Nations often behind the
scenes.

Now, Sir, I do not know what turn
the discussion on the subject will take
in this House and what particular
matters would agitate Members’
minds more than others, and, there-
fore, it is a little difficult for me to
deal with this in detail at the
present stage, because I would rather
try to meet the points raised by hon.
Members than go into detail about
some issues about which they may not
have too much interest or about which
they may not have much doubt in
their minds.

In the narrow issues affecting us—
‘narrow’ meaning more intimate issues,
not world issues—obviously the main
issue is that of developments in our
neighbour country, Pakistan. There
have been strange developments there
and we have followed them naturally
with a great deal of interest and some-
times concern. Not that we wish to
interfere in the slightest with what
the people of Pakistan want to do in
their own country, but whatever they
do sometimes affects us or may affect
us. There has been a good deal of dis-
cussion on this issue and various

.
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statements have been made by me, and
I believe in this House too many ques-
tions asked, and I do not propose now
to cover the same ground unless some
hon. Member raises some issue con-
nected with it or emphasises some
aspect of this question. There is one
thing I should like to say. Two or
three days ago, the President of Pakis-
tan, addressing some kind of a gather-
ing, accused India of trying to isolate
Pakistan and he also accused India of
encouraging border incidents on the
border between West Bengal and East
Pakistan. Now, among the many sub-
jects that are constantly brought up-
before us—this House and the other
House—is this question of border in-
cidents. Naturally hon. Members are
anxious to put an end to them. And
it is an odd thing that while this ques-
tion is always brought up here—be-
cause we feel, hon. Members feel, that
those incidents are due to the aggres-
sion of Pakistan—even so, the Presi-
dent of Pakistan has referred to them -
as if they were due to the aggression

of India. I have tried as far as
I can to consider these matters
objectively and factually. I cannot

say that any one of us can always
succeed in doing that, and even facts
are not quite easy to obtain about
minor incidents, and facts are often
confused because they deal with, let
us say, char areas or islands that come
up after the monsoons. The river
shifts, and every year after the mon-
soon this happens about those islands,
and there is a dispute as to who owns
them or who should occupy them while
they are above water, because in the
next monsoon they will go down under
water again Meanwhile, it is good
soil. They yield crops and so peasants
on both sides try to utilise them. It
is my belief, after a good deal of con-
sideration of all these problems as
objectively as possible, that the atti-
tude of the local people there on the
Pakistan side and the local authori-
ties has been often an aggressive one
or they have encouraged aggression.
I will not go into further detail about
that, but I would like to say this that
a number of incidents that are report-
ed to us and, {naybe, reported to the-
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Pakistan Government, petty incidents—
I am not talking about any major
ones—about  boundary—are really
rather confusing incidents, that is to
say, confusing to the people who live
there on either side. It is very diffi-
cult for them to know exactly where
they are when the boundary shifts,
the river shifts and all that, when
islands come up, how the island is to
be divided, whether the boundary
would be in the middle of the island
or where. The boundary was Ilaid
down by Justice Bagge, and all know
that he drew a straight line between
two points across the river, going
along the length of the river. If the
river shifts, if it is a river boundary,
it is a shifting boundary. If it is a
fixed boundary with a straight line,
then as the river shifts, it may well
happen that the river goes completely
.on one side of the boundary or the
other. Or, when an island comes in
between, it has to be carefully seen
where that imaginary line is. You
do not put boundary pillars in the
middle of a river. These difficulties
arise, ang each side locally, specially
the peasantry on either side, naturally
think in terms of their own rights in
the matter. I will not go into this
matter unless hon. Members want me
to say something or to give some in-
formation about it. N

But about what the President of
Pakistan said that we are trying to
isolate Pakistan, I submit, Sir, that
that is not only not a correct state-
ment, but he is mistaken if he thinks
so. Perhaps he thinks so because of
a wrong line of thought that Pakistan
has consistently followed. The first
thing they have thought has been that
India has never accepted partition,
does not intend abiding by it and
wants to weaken and possibly put an
end to Pakistan as a separate State
when things are feasible. Anything
more unrealistic or devoid of fact I
cannot imagine, and it is not a ques-
tion of my expressing my opinion or
this House expressing its opinion, but
facts are facts. It is an inconceivable
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thing that that kind of thing happens,
and it would be a most undesirable
thing strictly from the point of view
of India if any such thing happens.
I do not want that to happen, and
any person who has any conception of
the modern world can realise that
such a thing would not be a matter
between India and Pakistan but would '
be a world upheaval, further that the
conditions, political or economic, that
prevail in Pakistan have a powerful
effect on India. So far as the econo-
mic conditions go, it is bad in that it
is not good fur ug that the economic
conditions in Pakistan are bad. There-
fore, we have always wished and
worked and so far as we can, we have
directed our policy so that Pakistan
may flourish. But naturally, we do
not expect that Pakistan should com-
mit aggression on ug anywhere, -whe-
ther it is in that part of India which
is Jammu and Kashmir or in any
other part of India. In fact, mention-
ing Jammu and Kashmir, I should
like to remind the House something
that the House knows very well that
we made it clear long ago—and we
have repeated it—that any kind of
aggression on Jammu and Kashmir is
obviously aggression on India and that
aggression will have to be met any-
where any everywhere, not in a con-
fined territory where that aggression
takes place. That fact must be clear-
ly understood. I hope no such occa-
sion will arise because it would be
most unfortunate for both our coun-
tries. But there should be no doubt
in any person’s mind in regard to that
position. But I should like to disabuse
President Ayub Khan again of this
idea that we wish anything but well
by Pakistan. We do wish it well
because looking at it from our point
of view, it is advantageous to us apart
from any idealist things, and for us
to try to isolate Pakistan does us mo
good. It ig true that we believe in a
policy which is called non-lining up
with any military blocs. We think
it is bad to line up with military
blocs. We think it is particularly bad
for a weak country to line up with a
militarily strong country. If two
strong countries line up, well, I do not
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think it is a good thing. But they pull
their weight. If a militarily weak'
country lines up with a militarily
strong country, well, it ceases to
function in that independent way az
an independent country ought to
function. The odds may be against us
and we have not favoured the idea
that Pakistan should go in for these
military alliances. But, after all, it is
for Pakistan to decide this and not for
us to decide. Past experience has
shown not only in regard to Pakistan,
but in regard to other countries in
Asia that these military alliances called
the Baghdad Pact or the SEATO, have
failed to serve any good purpose
whatever, and they have brought
insecurity and often conflicts in those
regions. Well, if people gnd countries
do not learn even from their experi-
ence, it is a little difficult for anyone
else to do anything in the matter. I
suppose the President of Pakistan said
that we wish to isolate it because
we have often criticised the Baghdad
Pact and if the Baghdad Pact goes—
and indeed, it is not exactly in a very
vital and living condition, rather
moribund even now—they seem to
imagine that they will be left helpless.
Well, I can assure them that our policy
in regard to the Baghdad Pact certain-
ly takes into account that Pakistan
is there. It is based on wider con-
siderations, and anyhow, gll this past
experience of a few years has shown
that the Baghdad Pact has no signi-
ficance as a Pact. There is the other
significance, of course—arms, exchange
of arms, apart from the Baghdad
Pact. That is significant for us as for
others.

Now, our policy has been—and we
shall continue to follow it even though
there might be difficulties—of friend-
ship with all countries even though
we do not agree with them and that
includes Pakistan, always, of course,
guarding our own interests. At the
present moment, the House knows that
our President is on a visit to the
Republic of Indonesia where he has
received a quite extraordinarily warm
and cordial welcome from the people
and from the Government, Lately,

- -

[ 15 DEC. 1958 ]

Situation 226 o

before that, he was in Malaya where
also he received a warm welcome and
some months back—two or three
months back—he visitedq Japan. The
President has been functioning not
only as our President, but as the most
outstanding ambassador of this coun-
try carrying our goodwill to the
people of these other countries and
thereby helping in promoting that
atmosphere of international goodwill
and, more specially, of closer relations
with these neighbouring countries of
ours. I wish that the same relations
subsisted with Pakistan.

Going to broader issues, one of the
most striking things today—although
it may not receive very much public
attention—is the gradual development
of what has been called the ‘African
personality’; it is emerging, and I have
no doubt that it is going to play a
vital role in the future; whether it
can play that role through peaceful.
development or not I cannot say
because in this very Africa, where this
African personality is emerging, there
are other forces down south and
south-west which are not only oppos-
ed to that African personality but are
ranged today in complete opposition
to any 1dea of race equality, political
equality or any equality. Of course,
the most outstanding exponent of this
doctrine of racial inequality is the
Union of South Africa. But there are
some greas north of it, north-west of
it, where, though the Government has-
not expressed those opinions, the
people there, that is, the European
people who are dominant there, often
express the very ideas that the South
African Government expresses. It is
a long story about the people of Indian
descent in  South Africa. That
question has really merged into bigger
questions where not only Indians but
the whole African population and the
Chinese and the Japanese and whe-
ever may go who is a non-European
or a non-American is affected.
Recently, only a few days ago a Reso-
lution came up before the United
Nations’ General Assembly, as it comes
up every year, and I do not know
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what more we can do about it how-
ever strongly we feel—as we do feel
strongly-—about this matter This
Resolution, 13 1s interesting to note, was
passed with the biggest majority that
1t has had in the past few years, and
gradually countries that were opposed
to this type of Resolution were now
supporting 1t or at any rate not oppos-
ing 1t But I am sorry that among rhe
countries that still oppose that Resolu-
tion are one or two Commonwealth
countries of note, but I am glad to
note that other Commonwealth coun-
tries have supported 1t, some which
did not previously support it In
fact, one might almost say that there
1s worldwide opinion today agamst
the apartheird in South Africa, and
those countries that support that are
a few, 1 believe five countries out of
eighty or so 1n the United Nations
voted against that Resolution  Those
countries too do not really support
that principle of apartheid but for
pohitical reasons and for other reasons
they do not wish publicly to oppose 1t
although privately I believe they dis-
approve of 1t So we have been build-
ing up in the United Nations, we ard
other countries, world opinion against
this, and we have been building 1t up
not only because we object to 1t but
what 1s much more important, if this
kind of thing continues in the Union
of South Africa and at the same time
this, what I referred to as the African
personality, grows, there can be no
doubt that there will be a mighty
clash between these two Such a clash
can be of advantage to neither side,
because 1t 1s quite inconceivable for
these growing nations of Africa, find-
g therr soul, you might say, i some
measure of fieedom, to put up with
the kind of treatment that the South
African Union has given to coloured
people They will never put up with
1t, as we can never put up with 1t
So our only hope lies 1n the fact that
on the South African Uniwon side this
pressure of world opinion this recog-
mition that the whole world 1s turn-
ing agamst them 1n so far as apartheid
1s concerned, will have some efTect,
and they will change their policies to
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avoid this tremendous catastrophe
Deliberately in the Uriuted Nations as
elsewhere we have approached this
question as moderately as possible
Even this time the Resolution put for-
ward was—I do not know 1if I have
got it here, I do not think I have got
the detailed  Resolution here-—a
moderate one, expressing Jdisapproval
of South Africa’s policy and not acling
up to the last year’s Resoluuton of the
United Nations General Assembly and
calling upon them again to meet the
representativés of India and Pakistan
We are prepared to meet them We
shall again mvite them to meet us, to
discuss this matter, because 1n the
final analysis there 1s no way of
resolving a problem except by consul-
tation, discussion and settlement,
rather than to do it by war or to allow
the problem to continue

Now I referred to this growth of
the African personality We know,
of course, about the emergence of this
new State of Ghana a year ago as an
independent State Other develop~
ments have taken place since then, and
the latest has been Guinea’s, which
formed part of the French Dominion,
becoming independent And a very
interesting phase of this new deve-
lopment has been Ghana and Guinea
agreemg to come together It 1> not
quite clear mn what form they will
come together, but whatever legal or
constitutional form that might be, 1t
does represent the outward manifes-
tation of that deep urge in Africa for

African countries to come together,
especially 1n West Africa And 1n the
recent conference which I believe,

1s st1ll being held in Accra, this urge
has found utierance, and I am sure
that this House would wish to send
1its goodwill to these young African
nations who are finding their soul
now, and who, 1t must always be re-
membered. 1n the past centuries, have
suffered more than any people 1n th>
world—all those long vears and cen-
turies of slavery being imposed upon
them, people bewng carried away,
bound hand and foot, In a most
cruel way—and have carried his bur-
den of sorrow So, 1t 1s a peculiar
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happiness for us that they should get
rid of these shackles progressively
And I should like in this matter to
congratulate even the colonial powers
who at last have, to some extent,
helped them 1n this process—in regard
to Guinea, the French Government,
and 1n regard to some other areas the
British Government _

Ang yet while I congratulate them
another case comes to my mind, that
of Algeria, where for the last several
years there has been that most bloody
conflict and all kinds of excesses have
been committed We had hoped, and
I still hope, that Gen De Gaul'e's
Government would deal witn this
Algerian question 1n a broad-minded
and generous way, recognising t‘the
basic fact that the question cannot be
settled except in the full freedom of
Algeria There can be no doubt absut
that Now, Sir, in this matter, a
Resolution came up only three or four
days ago, or even less, before tie
United Nations General Assembply
That Resolution was passed 1n a pig
way but 1t failed to secure one odd
vote 1n order to get a two-third
majorily It was a great moral victory
for the Algerians and whether they
got an extra vote or not, the victory
was theirs, at any rate in the United
Nations and 1t 1s 1interesting to see how
the voting went on this question 1
am sorry I cannot just get hold of the
paper which gives details of the voting
on this Algerian question  But speak-
ing from memory, all the great powers
like the USA I beheve, abstained
from voting Am I right?

Surr V K DHAGE (Bombay)
1s correct

That

Sur: JAWAHARLAL NEHRU That
shows, of course, a vote of the US A
1s not merely a vote of one country
It represents the vote of a very great
nation which exercises more authority
in the United Nations than any other
country because of 1ts power and posi-
tion It shows therefore that the
position in regard to Algeria 1s also
taking a favourable turn to some
extent I will not go further because
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there are all kinds of hurdles in the
way but this, I submit, 1s pertectly
clear that the Algerian question carn

not be solved except on the basis of
independence What relationship free
Algeria may have with France 15 a
matter entirely for them to determine
They may have some kind of close
relationship which two free mnaticns
have That 1s a different matter We
have realized always that in conside:-
ing the Algerlan problem, that aspect
of 11 which reminds us of a million ot
more people of French descent I'ving
theie 1s an important one We can-
not 1gnore 1t merely but important a
it 15, I do submit that the fact of 10
times that number wanting indep *d-
ence 1s more important still You
cannot 1gnore 10 millions for the sake
of 1 million specially when that coun-
try happens to be where the 10
milhons and their ancestors have
always lived The only feasible solv-
tion would be to agree to this but zive
full protection to the big Fiench
minority there Anyhow 1t 1s not a
question for me or indeed for this
House to indicate any solution except
to say that we desire the freedem of
those people who have so bravely
fought for 1t during these yvears and
that we would hope earnestly that
General De Gaulle’s Government vwhich
has shown 1n some matters, fore-
sight and generosity as in the case of
Guinea and one or two other places,
will also, in this much bigger 1ssue,
show that foresight and generosity

The biggest 1ssue from the point of
view of the world at the present
moment 1s the 1ssue or those I1ssi1es
which bring any possibility of a world
conflict nearer We have had a good
deal of trouble as this House Lnows,
in the Far East of Asia over the 1slands
of Quemoy and Matsu and ultimately
of course, 1n regard to Formosa That
trouble, that problem continues and
as far as I can see, 1t 1s likely to
continue At present the crisis may
be said to be not quite so acute 1n
the sense that no large-scale fighting
1s gomng on, but the problem remains

A new aspect of this cold war has
now arisen in Berlin The German



2265 International

[Shri Jawaharlal Nehru.]

problem has always been a very diffi-
cult one and a very important one,
and now that problem has got some-
how concentrated over this issue of
Berlin. I do not know and I do not
wish to say anything as to how this
issue will develop. I would only say
that this is a dangerous issue which
could lead to all kinds of complica-
tions and even conflict, in spite of the
fact that I am quite sure that all the
major powers concerned do not want
a conflict. As a matter of fact, at the
present moment there are two confer-
ences going on in Geneva, a confer-
ence as to how to avoid or prevent
surprise attacks and a conference in
regard to the suspension of nuclear
tests and how to discover a test if it
is secretly made anywhere. These
have been going on for many weeks,
but the progress is slow. I gather
that with regard fo the second con-
ference, that ig to say, the one about
nuclear tests, some kind of a draft
paper is being put forward and pro-
gress has been made and agreement is
being arrived at with regard to the
first three articles of that paper. That
is slow progress, but nevertheless it is
hopeful progress. Every progress is
hopeful. As to the conference about
surprise attack, we have no 'nforma-
tion as to how they are getting on;
but as far as we know, they are not
getting on very well. Anyhow, they
are still meeting and discussing.

One thing I may mention in connec-
tion with Africa. A proposal has been
put forward by the South African
Union for South-West Africa to be
divided up, one to go fully to the
South African Union and the other to
remain under the U.N. Trusteeship. 1
am glad to say that this has not found
support in the United Nations, because
it would be a most dangerous and
harmful thing for any area of Africa
to be handed over to a country which
proclaims  loudly its policy of
apartheid, and acts up to it, not
merely proclaims it, and it would be
a complete breach—and South Africa
has committed it—a complete breach
of the principles of the United Nations
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Charter and of the Human Rigats
Declaration to which reference has
been made by you, Sir, the other day,
to put olher people under the Govern-
ment of the Union of South Africa,
and it would be, I submit, a violation
of everything that the United Nations
stands for.

That is the position, Sir, with regard
to these major matters in the world.
It 15 a curious situation, because it nas
come to be known and to be admitted
that any kind of a nuclear war will
result in almost the virtual destruc-
tion of mankind. It is further
admitted that any war between the
great powers is bound to be a nuclear
war. It cannot be a petty war. There
may be a petty war between other
countries, but not between the great
powers.

Now, having come to those zonclu~
sions, it should follow that one should
try to avoid cold war and, therefore,
one should avoid all steps that lead
to it. For any of the major powers
to imagine that it can compel the
other to submit to its will is obviously
mistaken and it is recognised as such.
President Eisenhower has said S0;
Mr. Khrushchev has said so too. If
that is admitted. what is the logic of
the situation? Hardly enough, having
admitted all these facts, the inevitahle
logical result of all that is not accept-
ed or is not acted upon and each parly
appears to think that it can by actual
or verbal strength induce the other tc
submit to its will. Now, this is a
dangerous policy because somechow or
the other the tenuous bounds that keep
them together may break. 1 am rnot
here to suggest any way out of this
terrible tangle but one thing I would
with all respect suggest. If it is not
possible—and I think it is not—for
either of the major groups to convince
the other of its error—I do not think
that the American Government is
going to convince the Soviet Govern-
ment of the error of its ways and I
do not think the Soviet Government
is going to convince the American
Government of the error of its ways—-
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any attempt to convince each other
may be like very earnest believers
and protagonists of religious theories
coming together, trying to convince
each other and indulging in  heated
argument The result of this 15 to
make them more bitter agamnst each
other than perhaps if they had not
tried to discuss this matter with each
other It 1s worse here because there
are the vast armies lined up on cither
sitde Therefore, the 1dea of convine-
ing each other 1s ruled out, on major
issues, the 1dea of compelling each
other by force 1s ruled out What
remains? Well, at any rate, one
should avoid saying things about each
other which make matters worse, con-
demning each other, running down
each other, whatever your views may
be, that 1s to say, the technique of
cold war does not help It makes
matters worse Whatever your views
may be, 1t 1s better almost to remain
silent for a while if you cannot use
language which 1s more or less polite
to each other Perhaps, that nmught
help a lLittle in bringing the logic of
the situation, to make 1t clearer to
people’s minds It 15 not for me to
advise anybody but I am merely ctat-
g 1n effect what our broad appioach
has been, and whether we agree or
disagree with a country, we iry to
avold the cold war approach because 1
am convinced that it can only do
harm That does not mean surrender-
ing to a wrong principle or to superior
force but it does mean making 1t
shghtly easier when the time coraes
for some kind of a partial settlement
to be arrived at The biggest (hing
today, therefore, 1s disarmament out
of which all these things grow Of

disarmament  the biggest aspect 1s
nuclear weapons and of nuclear
weapons the 1mmediate aspect 1s
stopping nuclear tests I  know

that you cannot 1solate them, every-
thing has to be taken together but one
has to make a beginning and then take
up the next step If one wants the
full agreement to emerge about every-
thing, the result 1 that there 1s no
agreement and, so far as nuclear tests
are concerned, I think 1t has been,
especially on all matters, fully accept-
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ed by all scientists that every single
nuclear test adds to the poisonoug and
harmful elements in the atmosphere
which 1mmjure the present generation
and will go on causing injury to future
generations Yet, these nuclear tests
have gone on and each party calling
on the other to do something and not
domg 1t iself more or less Well, 1t
1s not from any sense of virtue that I
am saying all this, because we lack
virtues 1n many ways, such virtues as
the others possess But in such mat-
ters one hag to talk frankly, give ex-~
pression to one's feelings, hoping that
one’s voice may perhaps affect peo-
ple’s thinking elsewhere

Situation

There 1s one fact which I should like:
this House to bear in mind We, n
India at least I hope, do not claim any
special virtue We have our wvirtues,
of course, and we have our faults We
certainly are not a military power and
we have no strength in the financial
sense Why 1s 1t that India’s name 1s
respected over large areas of the
world, 1n many countries today? Why
1s that whenever India’s name 1s men-
tioned, or some representative of India
comes, that person or that name 1s
associated with the cause of peace?
There 1s no doubt about that Our
policy may err here and there, but the
world acknowledges that India works
for peace, and more especially the
people of the world which give these
big welcomes, which our President has
had in countries he has visited, which
other people have, which even a hum-
ble citizen of India gets, because he
comes—the people say-—from a land
which works for peace Now, that is
a great henour for us, but also a great
obligation for us to work along those
lines 1n that temper and climate of
peace, trying to develop this climate
outside certainly, but 1nside our
country also, because you cannot
1solate tempers If you have that
temper abroad, you have the temper
in India If you have the temper in
India, that reflects 1itself elsewhere,
just as foreign policies and domestic
policies cannot fundamentally be
1solated They act and react on each
other So, in the final =analysis, it
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comes to this that we should endeavour
to cultivate this temper of peace in
our foreign relations and within our
country also

I beg to move
Mr CHAIRMAN Motion moved

“That the present 1international
situation and the policy of the Gov-
ernment of India 1n relation thereto
be taken into consideration”

Diwan CHAMAN LALL (Punjab)
Sir, T move

“That at the end of the Motion,
the following be added, namely —

‘and having considered the same,
this House approves the sad
policy’ ”

Mr CHAIRMAN The motion and
the amendment are before the House

Diwan CHAMAN LALL S, my
colleague sitting on my right, a very
highly respected Member of this House
sald to me while the Prime Minister
was speaking, that the Prime Minister
has touched on practically every point
that he had noted down himself in
respect of this subject And that, Su,
18 true  The Prime Minister has made
a very comprehensive statement which,
as 1s usual with his statements, 1s
charged with emotion and charged
with great goodness That 1s his
nature

He has preached the particular doc-
trine of his the particular policy of
his for the last many years

The House 1s gratefully aware that
during the last week the Prime Minis-
ter has spoken and addressed confer-
ences at least on five separate occa-
sions on the question of foreign affairs,
international affairs, and thewr impact
on the declared policies of our coun-
try You will notice that we are
having another debate today 'The
reason 1s very simple The problem
is a current problem, the problem 1s
a serious problem, and 1t 1s almost an
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inexhaustible problem Now, Sir, the
Prime Minister, although he 1s the
founder and the shaper of the foreign
policy of India, has said quite correct-
ly that this policy could not be any
different because 1t 1s imbedded,
founded, on the traditions and in the
past of this country That is perfectly
correct It could not be under any
circumstances, therefore, any different
Let me say at once that while 1n other
countries they talk about a bipartisan
policy, mn our country we are proud
of the fact that the foreign policy of
India 1s a national policy, a policy
supported by all and sundry, by the
entire nation throughout the length
and breadth of this land It was not
always so, I must <ay, in the beginning,
but as our people gradually realised
the significance of this policy, they
came to give their wholehearted and
enthusiastic support to 1t They found
while giving their support to 1t that
1t had a very rare combination, the
combination of high 1deals of toler-
ance of freedom, of peace, of brothe1-
hood At the same time, it had too
realism, realism of the workaday
wporld, and thus 1t came about that the
correct ends and the correct means
were wedded m harmony 1n regard to
this particular policy

Sir, there 15 no room, I must say,
for any boastfulness or self-righteous-
ness 1n furthering this particular
policy That would be not the mark
of a wise man but the mark of a fool
This policy, indeed in the presence of
world-shaking events and in the pre-
sence of problems that baffle mankind
has to be looked ai in the proper spirit
namely, 1in the spirit of humility which
1s but proper and wise Now, the
basic factors that govern the world
sifuation which have been delineated
by the Prime Minister just now mn his
speech are the lack of the very ingre-
dients which go to the making up of
the foreign policy of India For
instance, instead of tolerance, what do
we find? We find a polarisation of
certain powers mio two blocs, whether
1t 1s based on fear or on self interest,
and instead of peace we find the threat
of war Instead of brotherhood there
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is sabre rattling that goes on all over
the world, an atmosphere of conflic,
and poised over the world is the threat
of five megaton hydrogen bombs which
-can be delivered in a matter of seconds
across the continents of the world.
India’s job in this situation, Sir, can
-only be the job of a peacemaker, and
Yyou have witnessed the speech made
by the Prime Minister which fits into
this particular attitude, that India
adopts the attitude of a peacemaker,
not the attitude of a partisan. Formerly
in this particular attitude of ours, not
aligning ourselves with any power
bloc, we stood alone. Today happily
we are a large family, we are a grow-
ing family. To name only a few
mnations who support the policy of the
Prime Minister in this behalf, we have
Yugoslavia, we have Indonesia, we
have the United Arab Republic, we
have Afghanistan, Burma and Ceylon.
Now, we have got the Sudan, Ghana
and many others. I do not personally
understand the expression ‘the uncom-
mitted nations’. We are not an
‘uncommitted nation’. We are com-
mitted right up to the hiit to the policy
of peace and friendship and goodwill
and freedom. No doubt, often we
have been misunderstood, particularly
by our neighbour, Pakistan. The Prime
Minister has made the posit'on per-
fectly clear as far as the attitude of
India to Pakistan is concerned. “We
have no desire to take on any more
headaches”, the Prime Minister said
on one occacion which is perfectly
correct. But we have been misunder-
stood by Pakistan, our neighbour. We
want them to know that we sympathise
with their difficulties. Not only do we
-sympathise with their difficulties, but
we wish them everything that is of
the best, everything that is good. In
spite of all the provocations that we
have suffered, we still desire as a
nation to work in friendly co-operation,
brotherly co-operation, with Pakistan.
“Why? We are the same people. It
would be absurd both from the point
of view of our origin, from the point
of view of our geography, from the
point of view of what we have been
in the past, to act in any different
manner. But when Gen. Ayub Khan
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compares the situation in his country
and discerns a similarity—with what
glasses I do not know—between the
misery and the instability in Pakistan
and us, and says that there is a simi-
larity in the situation between the
two countries, then I must say that
he is hopelessly, totally wrong. It is
not good for a great leader to be so
wrong. He happens to be the ninth
in succession of the incumbents of
that office during the last eleven
years, who have been so hopelessly
wrong. I am quite sure that Gen.
Ayub Khan—three of his colleagues
in the Government are personal
friends of mine—is sufferng from
an infection whose origins can be
found in the cold war. But it is
not only that he is a victim of this
infection, the people of Pakistan are
victims of that infection as a result of
the type of the government that they
It is a great pity indeed.
Who suffers? It is the people who
suffer. Unfortunately, in Pakistan
there are no leaders left who were
tested in the struggle for freedom, for
the achievement of freedom. ‘Those
who remained have either been assassi-
nated or imprisoned. I am quite sure,
S'r, that the great Quaid-e-Azam
would turn in his grave at the sight
of the inheritors of his concept.

SHrRr N. R. MALKANI (Nominated):
They were not less bitter towards
India.

Mr. CHAIRMAN: Order, order.

Diwan CHAMAN LALL: My
learned friend is talking presumably
without knowledge. Well, perhaps, he
did not come into that close contact
with the Quaid-e-Azam as the Prime
Minister or I or those of us who
worked with him. I hope this sugges-
tion will be taken up by the Prime
Minister at the proper moment when
the proper conditions are apparent in
Pakistan—I suggest some form of a
confederation of the type that is
hovering over Western and ZEastern
Germany today. On the last occasion
when the Quaid-e-Azam spent an
evening with me—it was about tweo
vears before partition—he asked me to



International

2273

[Diwan Chaman Lall.]
convey to Mahatma Gandhi this parti-
cular suggestion of his that he would
be prepared not to divide the country
if a confederation of that type could
possibly be accepted. Sir, I do not
want to go into this history of ...

Surrt D. A, MIRZA (Madras): Who
was responsible for the partition?

DiwaN CHAMAN LALL: I do not
know 1f my hon. friend knows that
India suffered for two hundred years
under British rule. Has he forgotten
that? Has he forgotten who ruled us?
Has he forgotten who divided us?
What we want to know is, what
actuaily did happen in Pakistan? You
will recall, Sir, that when certain
changes were expected in the Lebanon
and Jordan, suddenly huge armies
marched into these countries and
troop movements took place because,
obviously, those changes would have
been of a type not acceptable to the

Western powers. But a similar
1 p.M.change happens in Pakistan

and all that happens is that an
attempt is made to describe the
dictatorship that is instituted there as
a process in  democracy. Now
obviously the incidence of the Baghdad
Pact has played an important
part in this, Pakistan being rather
an important link in the Baghdad
Pact. Perhaps a general election
mizht have resulted in Pakistan going
out of the Baghdad Pact. Every treaty
takes away a certain portion of a
nation’s sovereignty, but the Baghdad
Pact takes away not merely a certain
portion of sovereignty but the entire
sovereignty of a particular nation, as
it has done in the case of Pakistan.
But in this connection I must not allow
the statement of Gen. Ayub Khan to
go unnoticed. Gen. Ayub Khan 3aid
that it is not the receipt of arms from
America which is really posing a threat
to India but on the contrary it is the
armed might of India, three times the
potential of Pakistan, which is posing
a threat to Pakistan. Now, I do not
know in which world Gen. Ayub Khan
lives. Military men, generals parti-
cularly, are not brainy men as a rule;
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they are not brainy men. General
Ayub Khan does not realise......

Mgr. CHAIRMAN: Use a little tem-
perate language.

Drwan CHAMAN LALL:; I am sorry,
Sir, but I had the privilege of friend-
ship for the use of this ‘mild’ language.
But generally they do not realise that
a country like India is about five times
the size and population of Pakistan.
God forbid that we should want to
be five times as strong in arms as
Pakistan. That is a very simple fact
which Gen. Ayub Khan seems to have
forgotten.

Now, Sir, what has happened in
Pakistan may be described as the pro-
cess of catalysis. Now catalysis
according to the dictionary meaning of
the word is: ‘The decomposition of a
compound and the recomposition of its
elements by the presence of a foreign
substance which does not itself suffer
change as in fermeniation.’ That is
what I submit has been happening in
Pakistan with the presence of the
foreign substance. 'The Prime Minis-
ter, as you know, Sir, has repeated his.
offer of a no-war pact with Pakistan,
but now with military dictatorship
ruling there, there is no possibility of
Pakistan accepticg any such proposi-
tion, because, obviously, they would
go out of business; but as I said in
reply to an interruption behind me,
1 hope the time will come when we
may be able to sit down in peace and
quiet and discuss a confederation
between the two countries. each retain-
ing its sovereignty, but at the proper
moment.

Sir, I was recently at an inter~
national conference in Stockholm.
This was the time when Mr. Khrush-
chev had made a proposal for a sum-
mit conference to the great Western
powers, and in making that proposal
Mr. Khrushchev had suggested the
presence of the Prime Minister of
India at the summit conference.
Seventy odd Indian delegates got
together and sent a cable to the Prime
Minister at that time requesting him
that if a conference of this kind was:
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called, not to refuse to attend the sum-
mit conference. The next day at the
open Session I moved a short resolu-
tion on this subject and while moving
the resolution I read out the cable
that we had sent to the Prime Minis-
ter. Mr. Chairman, the audience, 3,000
odd delegates from all parts of the
world, at the mention of the name of
the Prime Minister rose as one man
and gave a standing ovation? Why?
Because they recognised that India
stood for peace and for certain civilis-
ed human values of great import to
the peoples of the world.

Now, Sir, far be it for me to traverse
the entire ground covered by the
Prime Minister in his very eloquent
speech, charged with deep emotion,
but it seems to me that there are two
matters that are worth considering,
one in Asia and the other in FEurope.
In Asia we have the problem of China.
Take Quemoy. It is very strange
indeed that Mr. Dulles made a state-
ment early in October, I believe, and
which was published everywhere, to
the effect that if he could only get a
dependable cease-fire in Quemoy, he
would then be able to recommend to
the N.AT.O. powers to decrease th=
war potential in that area, Well, the
Chinese people apparently took him a:
his word, and there was a cease-fire
But far from that period being utilised
to lower the war potential in Quemoy,
on the 19th of October, huge arms
were delivered to Quemoy. In fact,
not a Communist paper, but a Conser-
vative paper like ‘The Daily Tele-
graph’ of London, in a leading article
said that the amount of arms that had
been delivered to Quemoy would
enable Quemoy to withstand a state
of siege and blockade for a period of
six months, and the result of it was
that on the 20th of October, the
Chinese forces resumed the shelling of
Quemoy., Now, Sir, that seems rather
odd. Mecn who are great leaders of
their countrirs should not take
advantage of situations of this naturc.
They should try to decrease the tension
in the world rather than do the other
“thing. Then, Sir, while giving a tele-
vision interview to an independent
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set-up known as “The
Week”, Mr. Dulles said in regard to
Communist China: “We recognise its
existence, we deal with it, we nego-
iate with it, but as far as diplomatic
recognition is concerned, ‘no’.” Surely,
Sir, this is not the manner in which
certain great affairs of the world upon
which the entire peace of the world
rests should be dealt with by any
leader of any nation. I submit, Sir,
that China is a country which has
become one of the most important
countries of Asia today. Her potential,
according to the latest reports, is so
enormous that one cannot ignore the
demand made by India and by other
countries for the seating of that real
China in the United Nations and in
the Security Council. That demand
cannot be ignored. I am told that
70 million new acres of irrigated soil
have .been added during the last year.
I am told that the steel production of
China has gone up from 5 million tons
ta 10 million tons. I am told that in
the matter of production of machine
tools, China has gone even beyond
Great Britain,

Surr H. D. RAJAH (Madras): Is
this progress due to the foreign aid?

DrwaNn CHAMAN LALL: My hon.
friend surely is not quite so ignorant
as he makes himself out to be. A

country like that cannot be ignored |

and the peace of Asia would be in a
better shape if China toock her right-
ful place in the comity of nations.

I must not forget however to draw
your attention to the situation in
Berlin. In Berlin a time-bomb has
been thrown into the problem of East
and West Germany by the Soviet
Union, the time-limit being 6 months.
There is no doubt whatsoever that
something serious is afoot. What is
afoot is not merely the gquestion of
Berlin and not merely the question of
the unity of East Germany and West
Germany. What is afoot is this as to
what is likely to happen tomorrow in
Paris in the meeting of the N.A.'T.O.
powers where the Defence Ministers
and Foreign Ministers of the N.AT.O.
powers are meeting in conference. If

’
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they decide upon re-arming West
Germany with nuclear weapons, it is
going to be a most dangerous thing;
it is acknowledged to be a most
dangerous thing. I am quite certain
that it is possible that good may come
out of all this evil. On the other hand,
it is quite possible that the world may
be heading towards a great disaster,
We don’t know. Therefore the voice
of the Prime Minister of India, counsel-
ling moderation, counselling peace,
is the voice which is very important
today at this juncture, in world affairs,
In regard to the situation in Germany,
Mr. Duncan Sandys, the Secretary for
Defence in Great Britain, said this the
other day:

“Britain is keen on Western talks
with Russia on Berlin.”

He hoped that the Russians would not
restrict the discussions to their own
proposals. “The time has come for
full discussions with the Russians
about the problems of Germany aad
European security.”

§

Mr. Dulles is supposed to have said
in what the newspapers call ‘certain
leaks’ regarding this particular matter
that he is thinking of drastic changes
in Europe. “Officials muse about such
possibilities as a U.N. zone between
the contesting forces in Central
Europe or a gradual withdrawal of
troops combined with a nuclear-free
zone in Germany” and the report adds
that Mr. Dulles also believes that the
Russians are genuinely frightened of
a nuclear re-armed Germany whom
they consider capable of trying to
launch a devastating surprise blow at
Russia. Let us not forget that Russia
lost in the last war 14 million in dead
alone

This being the situation, we don’t
know what the end of it will be but
we do know that the only policy to
pursue is the policy which the Prime
Minister recommended to you a little
while ago. I must not forget in this
connection two significant things that
are happening in Europe. One is the

[ RAJYA SABHA ]

Situation 2278

common market. There is a drive
towards a unity in Europe, a unity of
Europe, one Europe, which may pos-
sibly lead later on to a one-world. We
don’t know. The second is the great
movement in Russia. The Seven Year
Plan is designed- to make Russia,
apparently, onc of the most prosperous
countries in the world, a dream that
they have dreamt for the last 40 years
All these are good signs, they are not
bad signs. Let us hope that the end
of it all will be the acceptance, in
reality and not merely verbally, of the
creed preached by the Prime Minister
of India. the creed of Panch Sheel; the
creed of co-existence and non-inter-
ference and non-agression in other
people’s affairs. And I am glad that
the Prime Minister drew the attention
of this House to what is happening in
Africa. We cannot forget the greal
surge for freedom that is going through
that continent today when country
after country is getting rid of colonial
bonds and I hope—as the Prime Minis-
ter said—by the use of non-violence
to achieve their freedom. Let this"
House send out to the African leaders,
those who are free, those who are in
prison, those who are detained, a clear
call from the Leader of our nation
down to the humblest one of us,
a call to the effect that we are behind
them in their epic struggle for free-
dom and that we are also eagerly
awaiting the advent of the day when
Africa as a whole will play its part,
as Asia as a whole ought to play its
part, and as Europe as a whole is
beginning to play its part in the pro-
cess of unity in the world. Sir, when
we send this message to the African
leaders, we also send this message lo
the peoples of the world that we are
not only behind the peoples of Africa
in their freedom struggle, but we are
behind the peoples of the world for
peace, with love and compassion and
understanding in our hearts.

Mr. CHAIRMAN: The Prime Minis~
ter will reply tomorrow morning after
question hour. You can sit through
the lunch hour, as you have started
sitting and go up to 5 o'clock. And
then I hope all sides of the House will
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have ample opportunities to state their | ing that they should be subjected to

VIEWs.

Surt RAJENDRA PRATAP SINHA
(Bihar) May 1 sugge-t that instead of
sitting t1ll 5 o’clock, we may avail of
one hour for lunch and go up to
6 o’clock That will be better

Mr CHAIRMAN.
possible

That 1s not

{fMr Depury CHAIRMAN In the Chair]

Surr BHUPESH GUPTA (West
Bengal): Mr Deputy Cha.rman, since
the developments 1n Pakistan are
uppermost i our minds, I think I
should begin my speech by a refer-
ence to certain aspects of the tragic
developments there. Sir, the deve-
lopments 1n Pakistan should be view-
ed not as a 1solated event, but they
should be viewed as a new stage in
the 1mperialist offensive agamst the
Afro-Asian nations and that 1s why
side by side with what 1s happening
m Pakistan, we find equally tragic
spectacles 1n Thailand and mn Burma.
Therefore 1t 1s that I say this 1s a
stage m this development and it
constitutes a new menace to the
security and independence of Afro-
Asian countries The happenings 1n
Pakistan are there and we know that
it 1s something which 1s the product
of years of American 1nterference,
directly and ndirectly not only 1n
that country but also in other coun-
tries 1n this part of the world
Naturally, the objective of this inter-
ference has been highly ant: demo-
cratic and I think when the Prime
Minister declared and called 1t naked
dictatorship, he was explaining in a
very simple way but a right way, the
exact state of affairs which has come
about there

It 15 significant to those who study
the developments 1n Pakistan from
the press to know that while the
democratic movement 1s being ruth-
lessly suppressed with violence and
brutality unheard of even in Palkustan,
the Muslim League leaders are being
well looked after 1 am not suggest-

i

this reign of terror and brutality.
But what I am trying to point out 1s
that this military regime 1s not wiih-
out some kind of political bias and
that mas 1s politicaily speaking or 1if
you like, 1deologically speaking, In
favour of those Musum League ele-
ments in that country. At the same
time you see how the trade unions
there, the workers, the students and
all those who stand for peace and
friendship between India and Pakis-
tan are bemng whisked away into
prisons and are being suppressed.
That only shows the real nature of the
developments taking place there and
we should not be muisled by outward
things, with this talk of controlling
prices or calling to account some pro-
fiteers here and there Everybody
knows that controiling the economy of
a country 1s not the job of z Field
Marshal We have not yvet known a
Field Marshal who by brandishing his
sword or by brandishing any other
weapon could direct the economie hife
of his country And I do not think
mn Pakistan, however milhitary-minded
some of them mught be, the people
there believe that by their military
methods, by goose-stepoing or by
marching  or by unleashing  therr
sword, and frowning upopn the people
they can bring their economy to an
even keel That 1s not possible and
they know 1t But naturally for
demagogic burposes, to exploit some
legitimate sentiments of ihe people
who have been kept down and are
frustrated, they have to take
recourse to such measures But we
know how these methods are getting
more and more discredited and also
Wwe find from the press ihat Pakistan's
economic life 1s somewhat disrupted
In fact, some papers also have said
that this will bring about 1mbalance
and they have pointed out that Ameri-
can miltary assistance has resulted
in imbalance 1n Pakistan’s economy

Who 1s behind all this? That 15 the
problem Everybody knows  that
Gen Ayub Khan is not such a mighty
general that he would 1ssue such a
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strong threat to India knowing fully
well that ours is a country of greal
population and with great industrial
potential also, and who knows fully

well that the people in his count_ry
will not like a conflict with India,
But

much less a war with India.
behind all this is the American
military aid, that I want to put quite
clearly. Let me read a few extracts.
This is what the U.S. Journal ‘New
Republic” of 10th November writes

about Gen. Ayub Khan:

“Four years of U.S. military aid
has radically increased his armed
forces.”

This is a very frank admission and
that is what they wrote. When these
developments took place, there were
certain reactions in the American
press and they are worth noting.
The news circulated by the United
Press of America on October 10th,
says:

“Recently the military takeovers
in Thailand, Pakistan and Burma
are viewed without disturbed feel-
ings in the United States, State
Department officials reported yes-
terday.”

This is a serious thing, because it
shows that the U.S.A, or at least some
quarters in the US.A. were quite
happy about what has been happen-
ing in Pakistan. Then onother paper
or periodical in an article recently
writes in December, 1958, it is the

Life. It says:

«All the new dictators are anti-
Communist and resolutely patrietic,
which gives the United Stales at
least a prima facie reason for con-
tinuing military and economic aid.”

This is from the American paper,
and this is how they are talking
about developments in Pakistan. As
far as arms aid is concerned, we do
not know how much military hard-
ware has come to Pakistan. In his
letter to the New  York Herald
Tribune of November 11, 1958, Mr. J.
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J. Singh, President of the India
League wrote:

“I{ is unofficially reported that

the U.S A. has poured more than

half a billion dollars worth of
military hardware into Pakistan”

These are some of the figurcs that we
have got. And only yesterday in the
papers we saw that they are buying
a warship called ‘Charity’” from the
United Kingdom for chariiable pur-
poses. That is to say, the U.S.A. will
give it to Pakistan. They are not
content with what they are giving to
Pakistan out of their arsenals.

My trouble is that the hon. Deputy
Minister relies tooc much on assurances
given by America that this military
aid is not increasing.

According to all indications, military
aid is increasing and I think  Sir, it
would ngt be wisdom, much less
statesmanship to bank and rely much
on what Americans tell us about
military aid that is being given tc
Pakistan and I think the Prime Min-
ister’s statesmanship will not be
lacking in this matter to appraise the
real situation.

What has failed in Pakistan? The
Western press is trying to make it out
that democracy has failed in Pakis-
tan. It is a lie and it is patent false-
hood to suggest that democracy has
failed in Pakistan. Thanks to their
interference and intrigue, democracy
was never given a fair trial there; 1t
was always under manacles all the
time. What has failed 1n  Pakistan
really is the policy of the Pakistam
ruling clique to carry on in the nor-
mal constitutional and, if you like,
parliamentary way, relying on Ameri-
can military assistance and economic
aid and suppressing or altacking
democratic rights and liberties. That
is what has failed in Pakistan and
one should not be misled by the
Western propaganda that democracy
has failed in Pakistan. In this con-
nection, I would like to quote a few
comments. I am not quoting from
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any Communist source or paper
because I know that if I quote some-
thing from the Communist countries
or from the Communist plank, some
hon. Members opposite do not feel
quite happy. Therefore, I quote from
" the
Surt H. P. SAKSENA (Uttar Pra-
«desh): It is an unfounded allegation.

Surt BHUPESH GUPTA: If the
hon. Member feels happy, I am glad.
‘The “Rangoon Daily” wrote:

“The Columnist expressed - the
fear that the United States will
make Thailand as its stooge and
use the country as a springboard of
attack on Communist China.”

Tt says also:

and
from

“Military coups in Pakistan
Thailand were engineered
outside.”

“This is what the Rangoon paper, by
no means Communist but a liberal
paper, may be a bourgeoise paper,
writes about the development in Pak-
istan. Nothing to do with Communism
that way as far as these writings are
concerned. This is an important
point which should be taken note of.
The danger of arms aid to Pakistan
has increased. 1 am glad that the
Prime Minister acknowledge this
danger; not only that, Sir, but he has
spokeri sharply about it. I should
remind him in this connection about
a speech that he made in Bangalore
on January 3, 1954, when the U.S.-
Pakistan military pact was known.
. He said:

“This military aid to Pakistan by
America is a step towards war. not
peace, not only towards a

war but a step which will bring |

war right to our own frontiers....
It is an anti-Asian step”.

at a
1954,

‘We humbler people, meetirllg.
Party Congress in Madurai in
said in our Resolution:

world .
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“. ...the warmongers are TNoOwW
trying to foment conflict in other

areas of the world and especially
in the countries of Asia, to preserve
their own profits, further their war
aims, and make Asians fight
Asians”.

We also struck this warning at the
same time. Somehow or other, by
a good coincidence—and generally on
such matters coincidences do take
place—we seem to have felt alike and
spoken alike in this matter. Natural-
ly, Sir, there is no difference over-
this matter; the question is, how are
we going to face the situation today?
Now, Sir, the danger has enormousiy
increased today. If four years ago
when this warning was s'tuck it was
so realistic, how much more realistic
it should be today with a military
regime installed in Pakistan, with no
democratic laws, no norms but a few
men, a small junta deciding on quest-
ions of war and peace provided of
caurse some people who are supplying
them arms are agreeable to this king
of thing? This is the position; the
danger has increased enormously not
only because of the increased mililary
supplies but also because of the grim
political changes that have come about
in Pakistan. We have to bz vigilant.
Perhaps, vigilance is not encugh; we
must take necessary precautions and
steps. I shall come ito that later
We must see this in the context of
the U.S. moves for forging bilateral
military pacts with Iran, Turkey and
Pakistan. I raised that point but 1
was told that there was no such move
but the newspaper “Dawn” writing
from Karachi gives us news aboul
progress made in the bilateral military
pact talks between the United States
of America and Pakistan. Of course,
the talks are going on behind the
scenes; we can gather that from the
newspaper. This is how the military

. bilateral pacts -will naturally streng-

then the military armour, aggressive
and offensive character of this
regime. This is adding to the danger
that we are already facingz. 1 hope
proper note of these things would be
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taken and I hope that the Prime Min-
ister, would tell us whether this in-
formation is right or wrong. We
should be very happy to be told that
this information has nc foundation but
how can you be satisfied when “Dawn”
coming from Karachi tells us, day in
and day out that such talks are in
progress?

{ntemational

Now, Sir, let me come ta the SEATC
and the Baghdad Pact. The hon.
Prime Minister thinkzs that the
Baghdad Pact is moribund. Yes, in a
way it is moribund thanks to the
kicks it has received from the Iragi
revolution but then when a  person
pecomes moribund, there are some
persons whe become desparate also.
Here, I need not tell the Prime Min-
ister that even in spite 'of the develop-
ments in Iraq, even in spite of their
distress so far as the developmentis in
Irag are concerned, the authors and
the architects of the Baghdad Pact
have become hopelessly desparate.
That is the point. And that i1s why
today they are concentrating not only
on bilateral military pacts but also
on training of Pakistan with Ameri-
can arms, which the papers are
writing. Much more attention should
be given to Pakistan. Therefore, I
should not like any hon. Member to
get away with the idea that the
Baghdad Pact has become so moribund
that we can almost ignore it. I wish
it were so. Unfortunately it is not
so. On the contrary, the attention is
being concentrated on Pakistan. As
you know, when one has two child-
ren, if one dies, the affection is con-
centrated on the other. Now, it so
happens that from the Baghdad Pact,
Baghdad has virtually fallen out.
Now, they are concentrating. It is a
link in the chain of SEATO and
Baghdad Pacts poised against the
independence and security of the free
countries and the freedom loving
countries of this entire region. That
is how it should be viewed. I should
like to tell the House that‘'the Bagh-
dad and SEATO pacts, among others,
are directed against the so-called un-
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cornmitied natlions, directed against
the United Arab Republic, the Iraqi
Republic, India and Indonesia. Let
there be no mistake about it. I know
there are aggressive designs against
the Soviet Union and China. These
are all known. But now it should be
more and more clear to the hon.
Members that these are directed
against these few countries which.
stand for Afro-Asian freedom, fight
for Afro-Asian freedom and have-

+ some policies and some standard to

offer to a world struggling for inde-
pendence and peace.

In this connection, I would like to-
draw the Prime Minister’s attention to
another gentleman, Mr. Rountree,
Assistant Secretary of State of the
United States of America. They like
touring. Mr. Henderson came and
went and provoked, as you know, the
events in the Lebanon and Jordon.
And now it is revealed in the Iraqi
trials. Now, there is another gentle-
man. Mr. Rountree. He has come on
another tour and he is touring those
countries, holding consultation as to
how those countries could be drawn
closer to the American war plans. -

And from the international angle
they are to be drawn more and more
into the aggressive alignment. There
again discussions have taken place
already in Italy and it seems Italy
has agreed to offer bases near the
West Asian region, bases to be start-
ed by the United States of America,
which will be kept clear for American
rocket weapons. In this connection,
the hon. Prime Minister has mention-
ed the case of Algeria. Then, I do
not say much on this. All that I
want to say here is that the United
States are still supplying arms to the
authorities in Algeria who are sup-
pressing the freedom struggle there.
Then, an interesting development is
also taking place against the
Indonesian Republic, where our Presi-
dent is visiting today. Recently a
meeting of the rebels was held and
there the United States is in the pic-
ture, under the cloak, under the slogan
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‘Sumatra State’ or ‘Etate of Sumatra’.
The slogan has been given in order
to bolster up the rebels, so that they
carry on their activities. Now, as you
know, the rebels, as has been pointed
out by the Indonesian Government,
have been armed and helped by the
imperialist powers, especially by the
United States of America. Now, an-
other move is going on 1n order to
help them more, so that they conduct
the treasonable, anti-national and
violent activities against the Republic
of Indonesia

Then, Sir, Indian Ocean. 1 drew
the Prime Minister’s attention fo the
presence of American cruisers in the
Indian Ocean at Singapore The
Prime Minister told us that they were
cruising. But 1t seems now that they
have begun to like cruising in the
Indian Ocean too much, so much so
that there is a proposal to keep the
Fifth U.S. Fleet stationed in the Indian
Ocean, so that they can hold the en-
tire Line from the Mediterranean to
the Pacific, connecting the Sixth
and the Seventh Fleets. I would like
to know about this. Reports are there
already in the press The other day
we read such reports. We do not like
such crusings in our waters, in  the
Indian Ocean, so near to us, so
menacingly, with arms in  Pakistan
with intrigues in Indonesia, with
rocket ramps for Chiang-kai-Shek
authorities. We do not like that the
Indian Ocean should be treated so,
should be taken possession of by them
and should be placed at the disposal
of the American war-mongers. There-
fore, we should take note of this
cruising. The Prime Minister’s voice
should be raised. We cannot just have
our wav, but we can certainly mobi-
lise world public opinion. We can
make it known to the world We do
not want to put up with menacing
cruisings by the American cruisers and
other warships in the Indian Ocean
They have no business to be there.
This is the point that I would like to
make

In this connection, there are a few
more points. It is sometimes felt as
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if the Americans are not interested in
Indian politics. They are intere-ted

only 1n giving aids to our country
and nothing much. All very pious
motives are attributed to them 1n

some quarters This 1s not so, because
they have begun to take more and
more 1nterest in the internal politics
of India As you know, read the
American press and you will see that
a campalgn 1s gomng on agamst the
Kerala Government and a clear advo-
cacy 1s made in order to get more
help for the Second Five Year Plan.
I do not see how the Kerala Govern-
ment 1s linked up with the proposal
for helping the Second Five Year
Plan. Now, the “Washington Post”
(November 2) wrote: “Will the present

Kerala Government survive the
session of the Union Parliament
scheduled to meet in November®”.

Now, it seems to have survived
Anyway, this is how they look at us.
When they give money, they  talk
about survival or otherwise of cer-
tain Governments, This is how they
talk Not only that. They have taken
interest in the internal affairs of the
Congress and that, Sir, causes a little
more disturbance in our mind. Take,
for instance, the Western Press. The
“New Statesman” wrote on August
30, 1958-

“Mr. Morarji Desai who is now
paying a visit to this country . .
is likely some day to be the Prime
Minister of India. He is a vegetar-
ian and even disapproves tea and
coffee.”’

I do not know how they qualify for
Prime Ministership. Then, it goes on*

“He stands on the Congress right
and the Government under his con-
trol would presumably concentrate
on strengthening India’s present
economy not on moving in socialist
direction ”

Then, again, the “Manchester
Guardian” on August 29, this year
wrote “Nehru’s Heir Comes West”.
They discover who is who and how he
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comes. Then, Sir, the “Time” wrote
in an article of September 1:—

International

“In Washington next week, U.S,
officials would be meeting the man
whose name most often tops 'the
list of possibilities (as successor to
Mr. Nehru)”.

They are talking about the succes-
sor to the Prime Ministership of India,
almost the British people talking
about the British heir-apparent in the
royal family. This is how they talk.
I do not know of any decision in the

=Congress party, that the successor
question has been solved. I do not
find mention of it in the press, but the
American press has discovered

Surr H, P. SAKSENA: Imagination.

Serr BHUPESH GUPTA: My fear is
that the moment you start settling
successors in this manner, we have to
be on guard. We have to take precau-
tion and we should know what is
‘what . ..

SuHrr H. P. SAKSENA: That is our
affair.

Sarr BHUPESH GUPTA: . .. Why
they are dabbling in Indian polities. I
know that he has not decided the
question. It is yet unsettled. But 1
do not like it to be settled in the way
America likes to be settled. That is
my point. Therefore, we all wish long
life to the Prime Minister. We know
this is a problem which will be your
problem also. Now, Sir, when I say
long life, I mean it and I say that he
would be probably there in that
position. '

Now, Sir, let me come to the Berlin
question. I am glad the Prime Minis-
ter referred to that question, which
he missed in the other House. The
Berlin question should be gone into.
The Prime Minister should give the
deepest thought over this matter.
Now, as you know, the Soviet Union
has proposed to establish the status of
a demilitarized free city in West
Berlin. Now, they want to bring to an
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end the occupation by foreign powers
of Berlin. There are complications, I
know. But then the Potsdam Agree-
ment offers no solution, because that
has been completely violated by the
Western powers, specially by the
United States. Now, West Germany is
a partner of the N.A.T.O. Nuclear
weapons are there. German mili-
tarism is being revived, and all that.
Missile bases are being set up. That
way the solution will not come. I
feel that if this plan were accepted, it
will probably reduce tension in that
region and will probably facilitate the
process for the settlement of the Berlin
question. It seems that the question
of Germany itself has to be settled by
the Germans themselves without any
foreign power from any side coming
into the picture. Therefore, it is im-
portant. We are sorry that the
Western powers should have rejected
in this manner the proposal for the
creation of a free, demilitarised city in
that region.

Now, Sir, in this connection I should
like to draw the Prime Minister’s
attention to ‘one matter. As we know,
the two States work with two differ-
ent systems, whether we like it or not.
The solution will naturally lie in
starting a sort of confederation of
them on common issues. This pro-
posal has come. These are things that
should receive the support of all
freedom-loving people. As far as the
Berlin proposal is concerned, it should
be supported. In fact, the Social
Democrat Party in West Berlin, in the
municipal elections won against Dr.
Adenauer’s Christian Democrat Party.
I am not saying that they are follow-
ing the right course. They are fed

up with Dr. Adenauer’s policy of
militarism and of cold war and of
maintaining tension and friction in

that region.

’

Sir, 1 would like the Prime Minis-
ter to considqr another point. I think
the time has come to consider the re-
cognition of the East German Demo-
cratic Republic also. I know that
the Prime Minister does not adopt the
kind of attitude that the Western
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powers are adopting. But I think, his
recognition, the formal recognition by
India of that Republic, would perhaps
help the situation and help the pro-
cess of solution of the German pro-
blem. When West Germany is
recognized, why should not the other
Germany be recognized since they
exist as a matter of reality? I think
that would help.

Then, Sir, about the Algerian
question. I think the Prime Minister
iz thinking too much of De Gaulle as
a Gual. I call him De Gaulle, he calls
him a Gaul. Anyway I will use that
expression. We cannot count on his
goodness. You have seen what has
happened in the elections. Now, about
the elections the “New Statesman”
wrote that the French had voted into
power for the first time since 1871 an
anti-parliamentary assembly. As far
as the Communist Party was concern-
ed, the Communist required 3,88,000
votes on an gverage to be elected as
against 19,000 by the De Gaullists,
By getting over 20 per cent. of the
tota]l votes the Communist got less
than 3 per cent. of the seats. That
shows which way things are moving.
I would like to draw the attention of
the Prime Minister to what has
happened. I would ask him not to
rely much on it. He has taken a
courageous stand. That should be
pursued. I think the provisional
Algerian Government should be re-
cognised. It is not unknown in inter-
national law that provisional
governments are recognised. Why
should you not recognize? That will
morally strengthen their. position,
morally isolate those people who are
opposed to the settlement of the ‘ques-
tion of Algerian independence in ga
proper way. De Gaulle is not
interested in it but is interested in
exacting a complete surrender from
the Algerian people which, of course,
after all their heroic struggle and sac-
rifice, would never come. Therefore,
1 would not count much on De Gaulle.

Sir, I would like to ask the hon.
Prime Minister whether the question
of the de jure transfer of Pondicherry
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has been taken up with the De Gaulle
administration. We were told that
last month the de jure transfer ol
Pondicherry would take place. The
matter is being delayed. That agree-
ment was signed in 1954, That matter
is being delayed, and I would like to
know what is the attitude of De
Gaull> on this matter and why there
is this delay. -

Then I should like to make certain
suggestions for the Prime Minister to
consider. As far as the United States
military aid to Pakistan is concerned,
we are of the view that we must
strongly express our opinion, and this
must be expressed not only at the
political level but also at the diploma-
tic level. We think that we are with-
in our right to declare that the Union
of India considers the continuance of
arms supply to Pakistan as an un-
friendly act towards India. It is
necessary to do so in order to isolate
people who carry on such kind of
activities like supply of arms. It
strengthens our position in the comity
of nations. It will also have a good
impact on the United States itself, and
it will also assure the people of
Pakistan who stand for friendship and
peace with India. Therefore, I think
that it is necessary. Sir, it is very
good that:-Mr. Chagla focussed atten-
tion on the United States arms aid to
Pakistan, and he has done a good job
of it. But I did not quite appreciate
as to why he should have pressed so
much for economic aid. The more we
talk about economic aid from the
United States, the more we weaken
our case against the military aid that
is coming for Pakistan. I think, Sir,
we are not weak as to be so helpless
that every time we speak to them, we
should stretch out our hands to them
for some dollars. Is that necessary?
I cannot quite appreciate that. It
compromises our position in so far as
our stand against the U.S. arms aid
to Pakistan goes. Therefore, it is also
necessary to say that. Mr. Chagla said
that Pakistan stands in the way of
good relationship between India and
the United States. I say that it is the
United States which stands in the way
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of good relationship between India and i

Pakistan. That is how the question
should be posed. In this counection
I should like to say that the matter
should be raised in the U.N. more and
more. We should find suitable oppor-
tunities to raise our voice against the
U.S. arms supply to Pakistan.

Sir, Afro-Asian solidarity should
be strengthened. It has been demon-
strated before the world that Afro-
Asian countries once united can
generate not only a great moral but
material force. It is necessary for the
Prime Minister to take greater steps
in bringing about the solidarity of the
Afro-Asian countries. That is one
point. At the same time co-operation
with the socialist countries should also
be strengthened. There must be co-
operation in every field. Our foreign
trade must correspond with our foreign
policy. If we are so much tied to the
Western countries in matters of trade,
it becomes a kind of obstacle. That
is also a very important point. It
does not fall within the purview of the
External Affairs Ministry. But in
order to strengthen the foreign policy
of our country we should also see
that our trade policy is somewhat
changed in other directions.

Sir, in matters of military weapons,
I am not a militarist, neither is the
Prime Minister. But good arms are
being given, very modern weapons are
being sent to Pakistan. British
weapons are not much good compared
to the American weapons. We are
dependent only on. British weapons.
It is for the Prime Minister to con-
sider this question, whether we should
put up with an inferiority in arms as
compared to Pakistan. I am not sug-
gesting that there should be an arms
race, but then, if necessary, we have
to import arms from other countries
also in order to maintain ourselves in
readiness to meet any kind of aggres-
sion that may be provoked by the
U.S.A. or other countries. Our
Defence industries and heavy indus-
tries should be strengthened.
is more, in the Army we must incul-

What
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cate in them a spirit of democracy, a
love of democratic institutions, and
we must tell them the sacred cause
for which we stand. In the Army you
find very often American and similar
other literature being circulated. You
should put an end to that. The
spirit of democracy should be trans-
mitted and inculcated in the Army.

In this connection I regret to draw
the Prime Minister’s attention to a
circular which has been issued by the
Home Ministry, in which Cabinet
Ministers and Deputy Ministers have
been asked not to associate themselves
with any kind of society like the All
India People’s Council, Indo-Soviet
Cultural Society, India-China friend-
ship Association, All India Progres-
sive Writers  Association, All India
Association for Democratic Lawyers,
ete. I do not know why. There must
be some common forums. These are
organisations where all can mix
together in spite of their political
differences. Why should there be
such a circular? Incidentally in the
list the Committee for Cultural Free-
dom is not mentioned, Indo-American
Society is not menticned, and Free
enterprise is not mentioned. I am
saying that such circulars should not
be issued and no names should not
be mentioned. You must follow one
principle. As far as we are concern-
ed, we think, Sir, if there is a com-
mon organisation where Congressmen,
Communists, P.S.P. people and others
can work for the advancement of the
cause of peace, for Afro-Asian soli-
darity and for friendship with China
and other countries, why should there
be embarrassment if Ministers join
it? Who is embarrassed? I do not
think the Prime Minister should be
embarrassed because somebody is
joining a body which is called ’The
Friendship Society with China’. I am
not embarrassed. In these matters,
we want to work together. In our
political parties, we cannot work to-
gether, Separate parties of all kinds
exist. ' There should be a common
forum for this. Therefore, I say this is
not good. This demoralises the
people.
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Finally, I would appeal that it is
Tnecessary to rouse the country again-t
the danger and in that task, 1iae
Congress, the Communists, the Praja-
Socialists—every party—should put
their heads together. I think that it
should be a good day if the Prime
Minister would take the lead in this
connection in order to bring about a
national mobilisation behind the
foreign policy. We make this appeal.
Why can’t we unite? Are we not
1united in the matter of food and vari-
ous other common issues? Then, why
can’t we unite against the menace of
the United States’ arms supply to
Pakistan? Why can’t we unite for the
solidarity between Asian and African
nations? Why , can’t we unite for
advancing the cause of Panch Sheel
or for working for world peace? In
this matter, unfortunately, the Con-
gress is passive as an organisation.
They have simply adopted the line
“Leave unto Caesar what is Caesar’s”.
Leave unto the Prime Minister every-
thing Prime Minister’s. The Prime
Minister should disfavour such a
thing. That should not be the
approach of Congressmen—it is not
also our approach-—towards issues
which are common. In foreign policy,
we have to create mass sanction,
mobilising the people, making them
<onscious, giving them some good
mission to fight for, instilling into
them the spirit of activity and mass
action Therefore, this 1is another
aspect of the task.

Sir, T have covered many aspects of
the foreign policy and in conclusion, I
have suggested certain measures. We
want our foreign policy today to be
strengthened not only carrying it for-
ward at the State level, but also we
want our policy to be backed by the
country, by massive, broad, united,
national mass support which is neces-
sary not merely in the interests of
the people of India, the people 'of Asia
and Africa, but indeed of the whole
world. That approach should be at
all levels so that we may prove
worthy of the great traditions and
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{ ideals for which we have fought and
for which we are living today.

Dr. NIHAR RANJAN RAY (West
Bengal): Mr. Deputv Chairman, Sir,
it is almost impossible not to be very
deeply touched by the deep and trans-
parent humanism that characterised
the hon. Prime Minister’s address on
our foreign policy. It has been said
on the floor of the House not only by
the Mover of the amendment but has
been agreed to also by the Leader of
the Opposition group that our foreign
policy is not merely bipartisan, but
also national—a policy which has found
acceptance not only by the multitude
of our own people, but also all over
the world. There had been initial
difficulties in the understanding of our
position, but a steady pursuit of that
policy has now convinced the world
that we are, if not anything else, at
least honest and sincere about it. One
may not agree with it, but one may
not question the honesty and sincerity
that characterise our policy. We may
not agree with it here and there in
minor details, but so far as the basic
principle is concerned whether it is
in regard to Cyprus or Algeria,
whether it is in respect of our African
policy or the Arab policy, we have
pursued our main, basic, fundamental
principle of non-alignment with either
party in the contemporary cold war,
with our fundamental policy of peace,
of understanding, of co-existence and
of democracy. It is now easy to re-
cognise that so far as Asia is concern-
ed, this country alone today in the
context of contemporary history is the
bastion of parliamentary democracy.
It is here alone that we are trying our
best to give the best possible inter-
pretation of it not only in our day-to-
day affairs, but also in larger inter-
national affairs, of what political
democracy in its best interpretation,
in its widest meaning means, and it is
now being recognised that we are
heading—may be slowly, maybe with
slightly faltering steps—towards social
and economic democracy as well
Elsewhere in Asia—right and left--
| democracy is being smothered or being
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liquidated, or still elsewhere demo-
cracy means something else.

As I said, our general position in
respect all the plague spots in the
world has been made absolutely clear.
I would, therefore, content myself by
referring to certain things nearer
tome. All the bigger problems had
been explained in more or less detail
by the Prime Minister himself and
there has not been any very great
difference between what he said and
what the Leader of the Opposition did
except in  slight difference in
emphasis.  Perhaps, the latter laid
certain emphasis on certain things that
suited his ideology. There is a com-
mon sfruggle., There is no doubt
abcut it. But even behind this com-
mon struggle, this question of em-
phasis is important. Not that we on
this side of the House do not under-
stand the meaning of the emphasis
laid on certain aspects of the policy.

Certain points in this discussion
perhaps have so far escaped attention.
I would like to make mention of a few
of these. First of all, I would refer
to one of our small problems—not a
very big problem, but a problem that
deeply touches our honour and dignity.
It is also a human problem. I am
referring to the problem of Goa. We
must not forget that in Goa there are
prisoners behind the bars, who had
been put behind the bars for the
struggle of freedom in which they
took part. It has leaked through that
the treatment meted out to these
prisoners has been below civilsed
standards of even political vindictive-
ness. We would like to be informed
a little more about this treatment
how these, prisoners are faring
and if there is any prospect
of their being released soon.

2 pM.

Then on our own people and the
people of Goa, whom we also con-
sider to be our own people, there

have been restrictions on travel bet-
ween India
tight restrictions are being experienc-
ed by both sides. We would like some
more information on this point too and
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if any attempt is being made to ease
the situation.

What disturbs us—let me be very
clear about it-——what disturbs us is not
the attitude of Portugal—that is per-
fectly understandable; we know the
system ©f Government that obtains
there—but what disturbs us most are
the countries that claim to be our
friends when they stand by Portugal,
when they express themselves in
favour of Portugal. Now everybody
knows what the system of Government
in Portugal is, but when it is said
that Portugal in this respect is pur-
suing a policy that accords very well
with their policy and their expressed
policy is one of parliamentary demo-
cracy, is one of international peace
and goodwill and they claim Portugal
as one of those States that belong to
their own category, well, that is the
one thing that disturbs us a great deal.

Last time when I spoke before the
House on our foreign policy, I spoke
about the necessity of raising our
foreign publicity in respect of Goa to
a higher level. When I said to a
‘higher level’, I meant what was being
done in other areas of the world in
similar circumstances, and I gave the
example of Cyprus, to what the Greeks
have been doing in respect of
Cyprus. Have we been able to do it?
Have we been able so far to make the
world acquainted with the Goa case,
India’s case for Goa? The historical
background, the legal position, the
contemporary situation, even in our
own country very few people know;
I am not speaking of the emotional
attitude, but so far as information is
concerned, so far as background know-
ledge is concerned, even ‘our own
people are often very ignorant.

Reference has been made to
Pondicherry. Now that the elections
in France are over, now that France
is going back to a stable Government—
howsoever we may dislike it or like

and Goa—very many | it is a different matter altogether—I

do feel that the case of the de jure
transfer of Pondicherry should be
taken up without further delay. I
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believe it is already before the eyes
and minds of the Ministry of External
Affairs, but if we do not make any
mention of Pondicherry in our
Houses of Legislature in connection
with our foreign affairs debate, people
are likely to interpret it as a thing
which is going by default, 1 would
therefore like to underline it, to em-
phasise it a little bit so that we are
not misunderstood.

I would also like to make mentiion
of another point. In the other House
in connection with the foreign affairs
debate, some criticism was made of
our position in the Commonwéalth.
The vehemence of opposition to our
Commonwealth relation has slowed
down, Perhaps better understanding
is being reached, but at the same time
a new danger is making itself felt.
Here in this very city the other day,
the highest representative of the
British Government in this country
made a very significant statement. He
said that he could not understand why
military dictatorship and  parlia-
mentary democracy could not co-exist
inside of the Commonwealth. Now,
apart from emotional relations, apart
from historically conditioned facts,
apart from our sentimental ties, from
the point of view of Commonwealth
relations alone, looked at from the
political point of view, the one bind-
ing force amongst nations within the
Commonwealth was the binding thread
of parliamentary democracy. It was
given expression to by the leaders of
British politics, not only by those of
the rul ng party but also of the Oppo-
sition that the greatest common Ilink
amongst the nations in the Common-
wealth was the link of parliamentary
democracy. Now, if it is argued that
that common link has no meaniag,
that military dictatorship and parha-
mentary democracy-can now co-exist
inside of the Commonwealth, then we
must take notice of the fact thal the
very fundamental character of the
Commonwealth is undergoing a signi-
ficant change. And we have got to
consider whether this change in the
character of the Commonwealth will
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not affect our place in the Common-
wealth.

It has already been said with suffi-
cient emphasis, with deep humanity
and with a great deal of regret, that
our relations with Pakistan have, for
some time, been at a very low ebb.
I would not like, therefore, to refer

to it at all. But with regard to ‘he
Nehru-Noon Agreement—I1 have
nothing to say against that Agree-

ment—we would like to know a litile
from the hon. Prime Minister as to
how the various arrangements men-
tioned in the Agreement are going to
be implemented. Can transfer of en-
claves be effected by merely an
enactment in Parliament? Will it not
be necessary to amend the Constitu-
tion?  This is something which is
engaging the attention of the Members
of this House and also of the leaders
of public opinion outside.

Personally, Sir, I do not consider
Kashmir to come under the purview
of our foreign affairs, because with us
the State of Jammu and Kashmir s
a part and parcel of India. But in this

i conncetion, Sir, I would like to make

some reference to this Kashmir pro-
blem. The world knows today that
our bona fides in respect of Kashmir
have been proved. It was argued last
time, and it is now also being argued
in the press; Can the two basic
problems which are said to be the two
bones of contention between Pakistan
and India, be solved either on the basis
of status quo or on the diplomatic
level? We on this side of the House
feel that if there was any such possi-
bility, now is not the time, for we
cannot possibly speak on this basis at
all, so long as there is a military die-
tatorship in that country. It is pro-
foundly to be regretted that certain
justifiable criticisms have been made
about the character of the adminis-
tration in Kashmir. We should have
felt happy if we could say that the
administration over there wag very
clean. But unfortunately this cannot
be said. (Time bell rings). We re-
cognise that the area of civil liberties
in that part of the country has got to

«

’
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be extended The Democratic National
conference cannot function there, a
party like the PSP cannot function
We do not also see why the jurisdic-
tion of the Supreme Court and of the
Election Commaission cannot be
extended there The situation 1s not
as 1t should be, and unless we can get
extended the area of civil Iliberties
there| unless we can bring them with-
in the general pattern of political and
civil democracy that obtamns in India
itself, unless we can obtain that very
pattern in Kashmir and Jammu—I am
not speaking from the point of view
of polities alone—our case, from the
point of view of humanism that we
stand for, will get weaker and weaker.
(Tvme bell rings) Sir, these are a
few of the points that I wanted to
make Thank you, Sir
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+[ 1 Hindi transliteration.
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F arfpeata & 1 WY & 1 g Ay
HIT FTRA & AT TF qA1g FI 1AL
FT qLE AU (ST AT AATA WIgFae
F YT IF NG @3 & | T5g qeg &1
o = aifeeara 7 fEar & 989% a1 W%
FE W1 ANA[ FIH 39T T AT AT &H
Iy aa1 27 fa 3feat A wEA &
AWM A H WG FAA ag 2T A
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qifpeard &1 a1 fufedr geare
argx ¥ e @Y &, T8 us seaEnd
gRAEATE @ g ;A fafwd
fexdz<farT F1an &9 #1 I9F ¥ 3T
TEITE ¥ HIT T FTRT TATRT &1 74T
&1 ot qgew AT TAA0 Sarar fafady
3rgTE ¥ TR §, a3 SAR! A% AmdT 9T
o) @ § AR T & Zfew B DAy
q% qFAT F1 gHAT §

A Y 9z I TFHT 15T 91T %
g, SR e ¥ usfafaedad qv
ot f gl 39 fede & F1€ areds
&1 ar, faoT a9g I TFRATAAT A |
§ IT6! HIT I 3T F7 I 947 347
argar g f& T qATH qTEHG AT
Hrefd F TH AR I7F vefafaedaw
Fa A galgrea ¥ o fedz gl o
7 7R Wy fafaeet @zg 7 39
q¥ fa7 erard W1 TFIR GAT §,
ga¥ qway ¥ 7 39 fxfefesa ay
faga ®1 T97 TG7 aAWAAT | FRHIX
H gt e qArAT w1 Csfafregay
qIT IFHT Arsdaw Far gafed w=ghr
ag) fo 38T & 999 7 SITHIT & FAZF
#1%fear & Arg duar wATIAT F gy ?
1 AT A FT A FAAT IA7 I0RAT
g f& 3981 sreforT 7 wadad, &,
sfadaa, safEl NIy A7
geeia Wit § 98T T 9%E § oy
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faadr w=g qeEwr g% ¢ A faad
oG T 9T g FHAA AX Wl g,
ELERC IR T o B o A R E I A A
aFaT & | 7 Fg7 &1 WA 17 § AR
43 g arga &1 Ar gefafazga T
g, fagar A ag ¥ 7R & 8 a7 §
fF g 997 FTAIC ¥ J&A AT F7
Hrefag F g7 w=4r T AT AT
F arg Fg0 ¥ ofafeead 9w
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oq § Smar TR EER &1 Ty
AT L TAARE e Ffear A S Alaar
% fxa qrfeeft § Wi Far wrfom wrfemiy
9% 9% 99 @I §, 9§ 99gLT Wi
qrfed, aweedt &1 wifd arfaEr,
TF guL T AR FF 71 Hwifv arfay,
TF gL F ATAATT A qAA F &9 A
wifed arfadT 7 gw g A AT
T 7 wif e afea & 7 7 guat
fem & arée Fa@r g 1]

SurimaTi K. BHARATHI (Kerala):
Mr. Deputy Chairman, Sir, among the
nations that recently emerged inde-
pendent, India and the tmy bit of an
island, Ceylon, alone maintain demo-
cracy. Indonesia has accepted control-
led democracy. Our immediate neigh-
bours like Burma and Pakistan and
Middle East friends like Iraq and
Sudan have gone under military dic-
tatorships. We have no right to criti-
cise them. Perhaps the people got the-
Government they deserved. Perhaps
these countries had a long tradition
of violence and intolerance or they
had a hard crust of feudalism. The
surface soil in these countries was
either non-existent or too thin to
receive and support the young plant
of democracy. Mr. Deputy Chairman,
weak and vacillating democracies,
like debilitated men, attract disease
germs and succumb to them. In these
countries perhaps there was no urge
from the people for democracy. They
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only wanted national independence
and nothing more than that. Perhaps
they were feeling like the old patriots
who revolted against the foreigners
in the Sepoy Mutiny in India. They
did not think in terms of personal
-freedom or democratic institutions.
They dreamt of restoring Bahadur
Shah to the full glory of the grand
Moghul Emperors.

Mr. Deputy Chairman, the sole con-
tent of the wave of the liberation
movement that swept the Afro-Asian
nations was only nationalism and not

" democracy but many who fought for
national emancipation had their own
profound admiration for democratic
institutions. They were romantically
attached to democracy and they im-

posed democracy on a people who
wanted nothing but a King unto
themselves who could wunite the
nation and make them stand up to

any foreign Government. In the mod-
ern concept, a dictator has taken the
place of a King. People who are not
trained in the ways of democracy do
not want to be worried with ques-
tions or to be harassed by the demand
to exercise their thoughts or urged to
come to conclusions. They want to be
commanded and ordered about by a
strong man. It is this that might have
contributed to the springing of die-

tatorship in our neighbouring coun- i

tries. I am afraid they are a potential
danger to our infant democracy also.
It is idle to think that we are safe
and sound though the plague of dic-
tatorship is raging in the houses that
surround us. I am not prepared to think
that we are so healthy that we need
not worry at all but at the same time
we shall not be scared nor can we
run away from our houses. We have
to inoculate the people against the
pestilence. The words of our hon.
Prime Minister that military dictator-
ship cannot solve the problem of the
people has a great sobering effect on
those who lightly talk of Ayub Khans,
whether it be in condemnation or in
adoration. Now the very fact that
military dictatorships cannot solve
the problems of the people makes the
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| present situation in Pakistan a men-
ace to us. The dictator has to keep
his people busy and the best way to
do so is to make them engaged over
or rather to make them excited over
Kashmir and keep the canal waters
always troubled. Mr. Deputy Chair-
man, this man, who s0 unceremonious-
ly pushed away President Iskander
Mirza, seems to be as crude as the
old Bacha Saheb of Afghanistan. As
you remember, this Bacha Saheb was
an ordinary soldier who led a revolt
and became a King for three days in
Afghanistan and finding the lavatory
of the Afghan Ruler so fine and smooth
and shiny, paved with marbles, it is
said that he decided to sleep there.
He could not imagine that to be a
lavatory. Now a mad man is at our
fence and we have to take the neces-
sary precautions. Should not our
friends in the Commonwealth club do
something to keep this man away
from mischief? I am one who wants
to make as many concessions ‘to Pak-
istan as possible, consistent with the
integrity of our State and the security
of our borders. Prosperous and con-
tented neighbours on our frontiers are
the best defence that we can think of.
I wish my assessment of General
Ayub Khan is wrong and he turns
out to be a sane man who does not
want to gamble with the lives of the
people of Pakistan.

Then if the United Nations is nib-
bling at Kashmir, China and U.S.S.R.
seem to do the same thing on the
Assam side also, of course only on
maps at present. I am not surprised
that the thunderous voice of ‘our
friend Mr. Bhupesh Gupta, on the
opposite side, did not reverberate in
this House about the trespasses com-
mitted on the maps of India. Per-
haps the Assam ‘aspect’ of the ques-
tion may be ‘Moksha’ or deliverance
to him. 1 have no doubt that the
minds 'of the so-called custodians of
world peace and order as well as that
of our ‘Bhai-Bhais’ are not function-
ing as they ought to be. Thought,
word and action are the three stages
of fulfilment and we have to take
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note of these maps as an indication of
their thoughts We think that South
Africa 13 wicked and uncivilized
because of her colour policy and
racial discrimination That little
community of Afrikaners who have
trespassed nto the ‘African home-
land’ and planted themselves on the
so1l, are packing the magazines with
black gun powder, which will blow
off the tiny colony of whites, at any
moment I am one who feels that
anybody has a right to go and settle
down In any part of the world Cer-
tainly the whites too have that right
but they have no right to push the
people off their lands and to pack
them 1n ghettos To the present dis-
comfort of the natives and the ulfi-
mate rumm of the whites, they do
pursue this policy They push Asians
also mto ghettos 1 wish the increas-
ing pressure of world opimnion and the
awareness of the development of the
African personality will yield better
results

L}

Mr Deputy Chairman, I can under-
stand a race-mad Afrikaner adopting
this barbarous and uncivihized policy
i Africa But the attitude of Ceylon
to men of Indian origin 1s disquieting
As a matter of fact are not the Cey-
lonese men of Indian origin? Why
Sir, some of us 1 the West coast of
India are considered to be people of
Ceylonese origin If we are to up-
root people from thewr homes and
moorings, and send them adrift either
as “stateless people” or “aliens”, 1t 1s
a very dangerous and explosive situa-
tion A man belongs to the land
where he 15 born and bred, and where
he wants to die If a man 1s brought
to a place and has been there and
wishes to be there, he too must be
considered as a citizen of that State
Apart from a human approach, if
we 1mport narrow considerations or
questions, racial or national, I think
the human race itself 1s heading to a
disaster Sir, I am more pamned at
this squeezing out and orphaning
attitude of Ceylon than at the crudi-

[ RAJYA SABHA ]

Situation 2319

ties and cruelties of South Africa
Our feeling towards Ceylon 1s and
has always been that of an elder
brother to a dear younger one, whom
we like and love to see prosperous
and glorious and jndependent Cey-
lonese who are really Indians who
had settled there a few centuries
earlier than the present group des-
cribed as “Indian settlers” must accept
the latter as Ceylonese I am sure
Sir, Ceylonese “patriotism” will not
make then cast away Buddhism which
originated in India why then conduct
this archaeolog cal 1nvestigation to
mark out a certain sections that are
there as “Indians” and then uproot
them? Sir, if this process 1s not stop-
ped, some madcap may demand the
uprooting of certain people of the
South who, mythology says, are of
Ceylonese extraction Then I may also

be squeezed out, though that may
sound fantastic nonsense
Sir, 1 support the policy of the

Government Thank you

Surt P C BHANJ DEO (Orissa)
Mr Deputy Chairman, 1t was with
great interest and admiration that 1
histened to the able and enlightening
speech of the Prime Minister on the
motion before the House The policy
that India has been following in this
direction under his leadership cannot
but be approved, in my opinion, by all
the right-thinking citizens i this
country, and as such, regarding the
broad items of policy revealed by the
Prime Minister on the floor of this
House, I am in full agreement and
I fully endorse the opmnions that he
has expressed in this House I am
aware, Sir, of the great work that our
External Affairs Ministry and 1ts head
have been able to do within the last
few years of our independence, 1n
spite of tremendous odds I am aware,
how we were weak nation, which had
lost practically everything during the
years of 1ts enslavement and when



International

im

mndependence came to us through the l
sacrifices and efforts of the nation as
a whole under able leadership, we
were found to be quite an empty
vessel

In that condition, 1t 1s undoubtedly
true that the helm of affairs had to
be directed with the greatest caution
It 1s my opinion that what India has
achieved under able leadership with-
in the last few years 1s an achieve-
ment o be proud of by every nation-
alistically-minded citizen and so, Sir,
it 1s with this background that I
mtend to make whatever comments
I have to make on this matter

[THE VICE-CHAIRMAN (SHrT P N
Sapru) 1 the Chair]

It 1s not that I under-value the achie-
vements of the External Affairs Min-
jstry but that 1n my opmion, the
House 1s enfitled to much information,
much interesting information from
that quarter which will help us to
mould our own i1deas and give our
support as much as possible to the
good cause which the Ministry 1s
trying 1ts best no doubt to further
under very difficult circumstances
With this view, Sir, I wish to first
draw the attention of the House to
the fact that on repeated occasions
the assurance from the mouth of the
highest person 1n this Republic that
has come to us 1n the shape of re-
peated emphasis 1s that while we shall
never think of encroaching on the
territories of others, we shall not
tolerate encroachment by others on
our own territory It has been my
duty all along and my pre-occupation
in this House to keep the Government
and the Members of the Rajya Sabha
alert to the principles of this assur-
ance Today 1t 1s troubling us to think
as to how far we have succeeded 1n
observing this tenet in the strict inter-
ests of this country and its people
India has always throughout the ages
been opposed to conquests as well as !
to aggression It 1s not our intention

nor 1s 1t 1n the Indran Constitution
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that 1s, make-up The Prime Minister
has echoed all eur sentiments gquite
rightly today by saying that India 1s
always after peace and always will
be after peace She derives inspira-
tion from that sentiment which 1s
respected today throughout the world
At the same time, Sir, we who are
votaries of peace, live as 1t were 1n a
jungle consisting of citizens who are
far from peaceful, how are we then
to orientate our thoughts, our policies
and our actions so that the principle
enunciated by us origmally—that
while we shall commit no aggression
on the territories of others, we shall
not permit others to commit aggres-
sion on our own territory—may be
followed and how best are we gomng
to seive those tenets 1s a point on
which I shall be glad 1f the Govern-
ment can 1llustrate to us clearly and
in concrete terms, since the achieve-
ment of independence, there 1s aggres-
ston 1In Goa In Goa, which we have
repeatedly declared to be Indian, we
believe it to be Indian, there 1s im-
mense suffering and immense sacrifice
has taken place quite m van, quite
futilely The situation remamns quite
unchanged, we are unable to do any-
thing about 1t and all that we can say’
1s, “Oh, what 1s to be done in a case
like that?” We have either to think 'of
going to war straightaway or bear
everything smilingly as best as we
can”

SRt N M LINGAM (Madras)-
What 1s the hon Member’s suggestion
about Goa?

Surt P C BHANJ DEO Why
should I suggest anything? That is
up to the Government

Surt N M LINGAM The hon
Member 1s part of the Government

Surr RAJENDRA PRATAP SINHA:
Part of the Legislature

Sarr P C BHANJ DEO I want
light from the Government regarding
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these problems. If we had the policy
in our hands to mould, we would not
hesitate to tell the House what that
policy should be and how we intend
to keep our prestige intact but as we
are not in that coveted or uncoveted
position, as you may call it; hence it
is up to those who are in that position
to explain to us how that problem
should be faced, in keeping with the
principles enunciated in this House
by themselves.

SurrvaT YASHODA REDDY
(Andhra Pradesh): The hon. Mem-
ber can place his suggestions before
the House.

Surt LAVJI LAKHAMSHI (Bom-
bay): Why can’t the hon. Member
place before the nation the solution
for solving this problem in Goa if he
thinks that he has any solution?

Surt RAJENDRA PRATAP SINHA.:
May I say this, Sir? The Goa Libera-
tion Committee started @ movement
to liberate Goa. That was a sugges-
" tion which could have been considered
but that was banned.

Surr P. C. BHANJ DEO: Then, Sir,
there is Kashmir. There is naked
aggression there as everyone knows
and I need not emphasise that point
too much here but today I was very
glad to hear from the lips of the
Prime Minister himself a positive
statement on this matter that if
further aggression is committed on the
territory of Kashmir, it will be con-
sidered by the Government as an act
of war on the whole of the Indian
Republic. That is the right attitude
to take and it should have been taken
long ago.

Surr J. S. BISHT (Uttar Pradesh):
Oh, but it was taken long ago.

Surr P. C. BHANJ DEO: But it was
not declared in this way.

[ RAJYA SABHA ]

Situation 2314

Surt N. M. LINGAM: It was dec-
lared.

Surr J. S. BISHT: It was positive-
ly declared.

Surt FARIDUL HAQ ANSARI
(Uttar Pradesh): Mr. Vice-Chairman,
may I draw your attention to the fact
that the Foreign Affairs debate is going
on but neither the Foreign Minister
nor the Deputy Foreign Minister nor
even any Minister is present in the
House?

Tue VICE-CHAIRMAN (Snrr P.
N. Sarru): Mr. Rajagopalan is here.

SHrr1 AMOLAKH CHAND (Uttar
Pradesh): And he is taking notes.

SarimaTi YASHODA REDDY: Very
beautifully taking notes.

Suarr RAJENDRA PRATAP SINHA:
It would have been graceful if some
Cabinet Minister had been present
here, It is for you, Sir, to protect the
dignity of this House. That is what
we are saying.

THE VICE-CHAIRMAN «Surt P. N.
Sarru): I quite appreciate that point
of view. I think that courtesy requires
that a Minister should be here during
the debate.

Surr FARIDUL HAQ ANSARI:
Thank you, Sir.

Suart P. C. BHANJ DEO: Then, Sir,
there has been encroachment by
Pakistan on the borders of this Repub-
lic which has been openly acknow-
ledged by everyone to amount to
aggression; under such circumstances,
it is my request to the Prime Minis-
ter to throw more light on this
matter as to the concrete steps which
are being taken by our Republic in
order to counteract this aggression in
consonance with the policy declared
by the President in his speeches at
the openings of Parliament repeated-
ly every year. It is, as I have made it

i
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clear, Sir, not in a spirit of criticism
that I make these utterances but in
all deference and with all approval to
the trend of our foreign policy which
_has been so ably placed before the
House by the hon. Prime Minister
today.

The other point that I am at a loss
to understand is regarding our link-
ing up with the British Empire or the
British Commonwealth, It is nb
longer the British Commonwealth but
it is the Commonwealth as it is
fashionably called. I cannot see,
under the present circumstances, the
logic behind this act on the part of
the Government because of recent
events which are a contradiction to
the very principles and policies we
are wedded to uphold and see trans-
lated into action in our lives in this
Republic. As is quite patent, Britain
in our very face has patted Pakistan
on the back over the coup which
has taken place there. I, for one,
cannot reconcile the idea of a
Comomnwealth based on the rule of
law and parliamentary democracy
with approval 'f the type of
Government that has come about in
Pakistan today. Other problems are
-also patent to everyone; they glare at
us in the face. There is South Africa
where colour bar is rampant; our
own countrymen are persecuted. The
great leader of this country, the
father of this nation, started his in-
«dependence movement with the blows
and insults aimed at him by the peo-
ple of that land. I, for one, cannot
understand why we, who are wedded
to the ideals of equality of all classes,
creeds and colours, should be in an
‘organisation that harbours a Govern-
ment like the South African Govern-
ment wedded to the principles of
apartheid, hate of nations and hate of
coloured people. So, Sir, on this too,
T would like some light from the
Government. I would like to know
what the justification is for our being
so much in love with the British Em-
pire or, perhaps, the British Common-
‘wealth or rather the Commonwealth,
Why should we be willing to compro-
mise 'our basic principles in order to
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remain in league with an organisa-
tion, which has no ideals in actual
practice today in common with us.
I also fail to see why at all the
various Commonwealth Conferences
like the Prime Ministers’ Conference,
ete., etc.,, have their venues always in
London. Now, if the Commonwealth
is not a reflection of the old British
Empire, I do not see why its centre
should lie in England only. The
Government, especially the Prime
Minister, in my opinion, should bring
to bear the force of his personality
to influence thoughts in such a way
that the various conferences, various
meetings of the Commonwealth—if
it is really a Commonwealth without
any bias—are held in the various
capitals of the Commonwealth, so that
the various Prime Ministers
and the various items that they
discuss, can come into direct contact
with the people of the Commonwealth
everywhere. To that end, 1 would
like to know also from the Prime
Minister as to how the sovereignty of
our President stands in comparison
with the sovereignty of Queen Eliza-
beth as the Head of the Common-
wealth. That is a sore point with me,
Sir, because I am proud of this
Republic. I would like to guard with
my lifeblood the prestige and the
sovereignty of the President of this
Republic. Hence as a matter of in-
formation I would like to know this
legal point as to how far our sovere-
ignty, the sovereignty of our Presi-
dent as the head of an independent
State .

Dr. A, N. BOSE (West Bengal):
The President is not sovereign.

{

Surr H. D. RAJAH: Sovereignty,

he said.

Surr P. C. BHANJ DEO: 1 did
not say that. The sovereignty of the
people lies in the President. How
is this compatible with our being a
member of the British Common-
wealth or rather the Commonwealth?
If I am satisfied on that matter, T
have nothing very much to say.
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Surr J. S. BISHT: You do not in-
iendg to be satisfied. It has been re-
peated so many times and replied to
s0 many times in the House.

Surr H. D. RAJAH: And then why
do you stick on to 1t?

Sur1 P, C. BHANJ DEO: But the de-
bate has been repeated so many times
on the floor of this House. Why is
the Member so anxious to say that
it should not be repeated agam? Mr.
Bisht has no answer to that.

Sir, the very powers which have
subscriped 0 the  principles of
‘Panchsheel’ seem today to be flouling
those very principles in  actual
implementation. It is quite plain
today that the People’s Republic of
China, which was one of the first
signatories to this salutary principle
of live and let live, is showing certain
admitted tracts of Indian territory to
be within the control of China. The
principle of the respect for soverei-
gnty and the upkeep of the tegritorial
integrity of our neighbours lies at
the basis of this principle of ‘Panch-
sheel’. If this has been flouted in this
way by the Chinese Republic and
other members who have subscribed
to those principles, I would like 1o
know from the hon. External Affairs
Minister, what we are doing in order
to safeguard the principles which we
are pledged to defend and which, I
believe along with the Prime Minister,
are for the good of India and for the

benefit of India’s greatness in the
future.

These are a few observations that
I make in all humility and not in a

spirit of criticism, to the Prime Min-

ister for whom, as I have said al-
ready, I have the greatest admira-
tion and for whose policy I also

cherish /great hope and great faith
regarding the future greatness of our
country. It is not in any spirit of
criticism of that policy that I make
these utterances, but in order to find
out and get further clear information
on these various matters, so that we
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ourselves can form our views clearly
and further enthusiastically support
and help to implement that policy, so
that India can actually achieve the
status, to which she is destined and
to which our Prime Minister 1s lead-
ing her, in the near future.

Y Gt Ao wnlw (qFag)
ITLNERY  TERA, WOF JA WA
£ fagw Aifs & Ad9 7 3= yema
qT AT F A7 AT fgar §, Iad
faq # FIGERT FegATE AT HATEAT
g | M & A1¢ FEIT A A
FIWETT T&T 97 F@A HT AT AT
frerat &, SuH gw @il aqr ghaan
£ TG & A7 * fow & sgAwr
FT @ & o\ fuge @z wa § @
garlt fRg Al @ § adt o
{1 &, R IF AR W IAT-FAT
@ | o fagw Aifa ow
HAFA AFAQW aTd 9 AFT §
g ¥IM A @7 ¥ I Al §,
gz i &1 difs § 77 Tn ww
gfrar ® 4g 1 awg 4 91 gqvIge
G @Y g, 3ud arfa dgr &7 ey
#ifs & 1 gAfed g9 uw @I &
FE¥ ZW gAFlg # AT §T 3N
y3q & v fa=re fafama fwar o
oIS AWl AR THTA HAT T A q9r
e HIAAIT §aedi T A FF #e1E,
399 § Fg &d A% Fg wgar
w15 W ¥, dar A § 1 IF
@ § 1 gwdr fadw Aify qoAdr £
g uweg ofvfeafs 7§39 agarT &
T & gAY 919 9% A § agdl
qgdt & | WIS WIRF FEE I
Ft dftw AT & AFEa {7 g
§ 1 wa IS F q@ T g
fgar  &7ar g€ gr a4 & |
F7 3&r, qigee, 39 ofwwar, emfaan
aar qiffeara g7 A § oF wfa
g & 1 ofwar & aga & a4 A
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mfl-mft  waEy Sed #v &, afea
Fgt AFAR qrEq qeqr gl A
ghr | qTT 7 A0 g7 93 @T A
Fiq & 1 vag Wy sawar qrfEeard
Ik g, FfF o pLrCl ® qzq
g &z 27 qq w8y sw q
g &Y% A2l 9 | Afqx g &
L A g WT A Agng @
& | gurdr dmr #Y gqied WERAWL
g eufag & wr & 1 za% fom
& fedem gz syral @Al AT
asar & 1 T a@ F WR N o)
g57 & | zafwg 4 sz fv g
#r gafg aar  Afq wfas semg T
wga 1 Ay =gy, wits w18 N
A FT, BW T & MTT A9 TG
#T 9TAT FHEA F (AgEA 9T &€
0 A wurT @t fr 7 faedy
gear T 7 faaar @Y 4w €, wfaw
el & @ gEEa I3 F] A
saxy wEAd osEfEr A4 &
i arfEEara #1 A7 sEATAT H
wg< & EI g, 39§ ag /&
qITT F aEAE I @ § | AfE
Jafrm faw 9 wwa & werE
#raan g, afe swfrgr w1 w7 7w
qIfEdTd & FEHT § AN § TLT
gitz W@ &, v Ag WA A gE
dFz %Y HIT AR [9 § I IF &7
famtm & w@r g, se&r ger T |
T g WaT & &t |

3 p.M.

PSR o B 1 B A
fs s fuged fedz ¥ @1 mr @t
fs 1 wifwears 7 wF fawar w1
AT AN, gg FAT 7 ANAT A |
mfeumde F FEEFT ;T UF SHMIAA
qifytata &1 ST &1 am 3 f#
gty s gfq #E ot T 3T
7 2 1 gw S faw & Wv v
fgam &7 wTAT FT VE E |

f
|

\
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fradt a1q azg fr O AT &
feqn fafier 2723 faw v, §M
zat ¥ afqzar ov A amar @49t
Fq #9 &1 9T, TH arg 9T A=
7% 1 qfed 1 9o AT T fadrar o
F fgaq @ wg & 1 90 wman €
fg 1 399 T q@A 9gv fgarT
FIT |

WA F 9UA FRE § "I ;AT
Hr gfr #1 gemm frermn & AT
q axrq v § fF Afqe weard
F AT WA W HIRET W
FATM | A2 OF FTAHY a8y AR E |
w7 Afdx wwFE Awadr wafa
% HAAT FAT GOTAT, g9 AZ AT
fam smam f5 @ arfq |, fosar
A W AT T T oy arfad a94
#1 #fT FE F 0 zZw WA #
T A g 1 gEEr Maw 97 AR
Tl MR ST TEAT @At §
T w7 ) ownft § qrdae A7 uw
arfas atE FTHES F TAT AT b,
gATX W4T WAT AT g7 IT AT TH-
T FT ;s AT AW @ &7
RUAC I S CO* G Euiio B £ (211
FT AMMAT ¥7 TE 3 | TEAA WA,
qIF W A 7 owfa #TogA
F UFATA qUTIAE § | qg A
wifd &1 wen=s ote g2t 9 a97
arar g | a2 gW \gan, Fify Ak
AgATH &1 AIF AT g | WF Aq
T HAT ST #T Ag AW AIEAS
F1 aYg FTHT | FqTAT AV TRT AW -
®1 @gd  Ad™  gwW o ar s
mar 7 gw Afsg It #1 TFw
I 1 zafau afqs mvErd |
gAEI TYH A ATERIFA] ART § |
qiffed® # Saxa w99 @1 fEaAr
W AT #%, "fF gg oA -
A A AT AEr &, g fean-
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[3fr ato AT TS
faa & AT § 1 AR O afE &,
afer gw w9= |/Ar qfeq qAgE S
F 9@ § TWC F AR 9T FH
FIAT AT &, A gw afwera
& ot & oft gafear  qA A
AT & 1 W SAS &1 I & @A
AT & | mfeeara OF ger I
£ #r aFg fafed wor € 1 =g
gak 2w @1 fakw Afa F faamw
FH FIG 3 | IF qGA AUT AR
AR e g A @R T4
oI qgT dr & gaAr fHAT
gAR g wA & AT AV
yNE #wR gfmr @ sgEar Gt
2 7z goR d7 FT wvng § fw
g Qa1 Aar faer & 9 @ o
arfd Gerar =rEAT § | S g
27 gg FIA AET &, gArd anfaAt
F faars S F5 f3 @7 QR0 qqA
F IZ F, TARI TS AGT A FA
s & gW W& g1, sadr Hq&

gufty &

% QU Y 99 aF g9 ANY
# W7 AR AT T FE IFE Al
FL TEI & A TG AT FH
a9 qm AT Afasy @ R § g )
zofr | gw fagm @fs ¥ w=ar
F@T § AR gAEIE & FE A
Hifg &1 afgr Awar g o arfeeas
# AfF I A AT A
7 v wavg & fe st g
SnTed AT Arfed |, 39fae dw A7
A #r A FTF THT I FAAN
W § R e w0 el
#ix 9ad a7 uF fafeam ewg
F gfeRm wwar =l 1@l
G0 ydar § fF 3@ @ 7 ST PR
@2 gar &, 47 TR FT I
grF weraer & fAt #1o%
Fg AR FAEE W AT FONA
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g WA W W &, WA FT VA
g S sefl § wesr frerd & fow
AR A AT S Fifwr #IT
ST AHI qFAIR §, T AR §@
g 3un a ¥ fafesw  gfeesm
G =fgu, 98 q9 FARX FATEH
fafrer & gfewr 7 § dfeT &
g wigar g fF gl awder @
SeaT @ wedr g fwar s

g # o1 wigw fafwew &
qIT Fr aifqdT § SuE a€dqT
FE F AFT HOT  GA F@M G |

Srrr RAJENDRA PRATAP SINHA:
Mr. Vice-Chairman, I would like to
assoclate myself with the Prime Min-
ister 1n conveying my respectful good
wishes to the President on tour. But,
Sir, I would like to bring to your
notice rather a disturbing news that
has appeared 1n today’s Press. I find,
Sir, that the Government of India has
done a great wrong in advising the
President to address a closed session
of all Indonesian Army Commanders
at Bandung. The report goes on to
say that the venue of the conference
was changed from Djakarta to Ban-
dung 1 order to enable Dr. Rajendra
Prasad, who is touring the country, to
deliver his warning to these Army
Commanders. Sir, I do not think it is
right for our Head of State to inter-
fere and meddle with the internal
affairs of any other country. I could
concede, Sir, the Prime Minister asso-
ciating himself with such conferen-
ces . ..

Surr JAWAHARLAL NEHRU: May
I say a few words? I know nothing
about this matter, I do not know what
has appeared in the Press. Govern-
ment certainly has not advised the
President to do this, and I am relue~
tant to believe that the President is
going to do this.

Surt RAJENDRA PRATAP SINHA:
It is very correct that the hon. Prime
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Minister has clarified the position. ported are reminiscent of our own
But my information is based on discussions in this country on the
today’s paper “Hindustan times.” J utility and effectiveness of non-violent

‘This is what has appeared at page 6.

Tue VICE-CHAIRMAN (Surr P. N.
Sapru): What appears in the papers
is not always correct.

Surt RAJENDRA PRATAP SINHA:
Well, Sir, we are supposed to know
only from the Press and from no-
where else. I can pass it on to the
Prime Minister who can satisfy him-
self about what has appeared in the
Press, and I am glad that he has not
advised the President to do so. But
this is what the report says that he
has addressed such a conference of
military personnel.

Sir, it is very correct that the Prime
Minister has drawn our attention to
the emergence

Diwan CHAMAN LALL: Sir, may
I interrupt? According to the report
that he has given me, the warning was
given by Dr. Soekarno.

SHRI RAJENDRA PRATAP
SINHA: You please reaq the whole

report. I cannot waste the time of the
House by reading it. You can read it
and see.

Sir, T would like to draw  your
attention to the holding of the All
African People’s Conference at Accra,
which is of great significance. Sir,
this Conference marks the beginning
of an epoch. As I feel, this has laid
the seeds of a Pan-African Common-
wealth of free and independent States
of Africa,

{MRr. DEPUTY CHAIRMAN in the Chair]

We rejoice that the African people
have met in this Conference, have
deliberated and have chalked out
a programme for ridding Africa of
foreign domination. It has been re-
ported that in this Conference, there
was a debate on the efficacy of the
hon-violent methods and movements
to achieve the political independence
of a country. The discussions as re-

?

struggle to achieve our own indepen-
dence. But it is stated that the
Conference demonstrated a lack of
understanding of Satyagraha and zven
amongst some African leaders who
have used it as a kind of civil dis-
obedience, non-violence here has fre-
quently been equated with inaction
and non-resistance. Sir, we all know
that Satyagraha is just the opposite
of it. Satyagraha is a weapon wield-
ed by the strong and not by the weak.
We have had some experience about
this. Now, I feel that Africa would do
well to enlarge this concept of non-
violent struggle as a means of
achieving political independence.

should
from

Surr H. D. RAJAH: We
have sent a team of experts
here.

SHRr RAJENDRA PRATAP
SINHA: Sir, I was rather amazed that
the Prime Minister spoke  rather
differently about this Conference-—
about this African People’s Confer-
ence.

Surt JAWAHARLAL NEHRU:I said
a lot in praise of it. I am sorry my
words have not been understood.

SHRI RAJENDRA PRATAP
SINHA: Sir, I appreciate that ithe
Prime Minister is full of praise for
this Conference and his sympathies
are with the African people. I ap-
preciate that. But he has stated also
in the other House that India is not
very vitally concerned with it. T think

India is vitally concerned with the
happiness of the African people,
Surt JAWAHARLAL NEHRU: It

is a pure African Conference to which
India has not been invited and there-
fore, India cannot push itself in. No

country has been invited except
African countries.

SHRI RAJENDRA PRATAP
SINHA: 1 agree that India has not
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[Shr: Rajendra Pratap Sinha ]
been 1invited But was 1t not possi-
ble to send some of our observers
there?

Surt JAWAHARLAL NEHRU It
1s nelther possible nor desirable We
do not push 1in ourselves where we

are not wanted No country has sent
them

AN Hon MEMBER It 1s a People’s
Conference

SHRI RAJENDRA
SINHA- I know.

PRATAP

Surt JAWAHARLAL NEHRU We
have got our representatives in Accra

to report to us We have got our
Mission in Accra
SHRI RATENDRA PRATAP

SINHA I am sure the Prime Minis-
ter must have kept himself informed
of the Conference But as far as my
information goes, there were some
observers from other countries to this
Conference This 1s what at least the
Press reports say.

Sir, the whole difficulty 1s this that
in India, we get always second-hand
news We have not got our indepen-
dent news agencies through which we
could get more objective news about
other countries The Prime Minister
15, of course, In a better position
because he 1s getting news directly
from our own Missions abroad But
will it not be in the fitness of things
that the Prime Minister shares at least
with Members of Parliament all these
objective news and information that
he receives? We get all kinds of re-
ports and 1ntelligence from every
Ministry barring the Ministry of Ex-
ternal Affairs We get all this news
from foreign commentators or news
agencles whose vision 1s coloured We
do not get objective news, which
places us rather in a difficult situation
to have a correct appraisal of the
happenings in the world

I am very happy that India has
played its part in helping the Alger-
fans to achieve their 1ndependence
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And I am happy also to note the way
in which the Prime Minister spoke
today about the Algerian question But
I fail to understand, in view of our
sympathies for the  Algerians and
their cause to achieve mdependence,
why the Government of India has not

recognised the Provisional Govern-
ment of Algeria Sir, I am told that
since 1956, the Algerian Armv of

Liberation has been holding two-
thirds of the territory of Algeria and
controlling 1t I am also told that the
Provisional Government has approach-
ed the Government of India for re-
cognitton It 1s a known  fact that
many sovereign States 1n the World
have recognised the Algerian Govern-
ment I think the Government of
India will help the cause of the Alger-
1ans to regain power and to eradi-
cate the entire influence of France
from Algeria if this Provisional Gov-
ernment 1s recognised

Sir I would like to congratulate the
United Nations on the decision that
they have taken to hold a special
Assembly of the United Nations 1n
February, 1959, to consider the Afr:-
can question and I am looking forward
that many countries in Africa will
gain independence as a result of the
deliberations of the 13th Session of
the United Nations.

Sir, I would like to ask the Prime
Minister what progress has been made
about the implementation of the re-
solutions of the Bandung Conference
I feel that the Government of India
should develop an Afro-Asian menta-
ity And 1t 1s important that the
Afro-Asian group of nations should
co-operate together 1n the economic
field There 1s much that could be
achieved by such a co-operation for
mutual benefit, and to raise the
standard of living of the people 1n
this area Sir, we could evolve some
pattern of co-operation like the
Colombo Plan Then, Sir, we should
also 1nvestigate the possibihity of
creating a common market for this
Afro-Asian region Sir, we know that
there are certain other trading arran-
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gemenis like the one I am proposing,
in the Commonwealth trading area, in
the continent of the two Americas,
in the U.SSR. and eastern Europe
and now, the prospects for a common
European market are being ex-
plored. 1 wish that some
such market for this region were
investigated into. I am glad, Sir,
that a beginning has been made st the
trade and commercial® level by
holding an Afro-Asian economic con-
ference at Cairo. Sir, an extension
of this at the Government level, in
my opinion, may result in good.

Sir, now coming nearer home, I
would like to draw the attention of
the Prime Minister to the border dis-
putes on the borders of East Pakistan
with those of West Bengal and Assam
areas. Sir, the Prime Minister him-
self has referred to this question this
morning and has also referred to the
speeches and other utterances of the
President of Pakistan in this con-
nection. Sir, the President of Pakis-
tan regards these border disputes as
pinpricks, which will not serve any
purpose and he goes on to say, Sir,
there are certain limits to such inci-
dents and ‘we’ shall see that they do
not go beyond these limits.

Sir, I feel that these border dis-
putes are being kept up with a set
purpose, to divert public opinion of
Pakistan to these external events.
Sir, now that the ordinary checks and
balances of a parliamentary Govern-
ment functioning in Pakistan arve re-
moved and everything now depends

upon the mood of one man, it s
dangerous to adopt a  complacent
attitude towards these incidents—

there may be a flare-up at any

moment

Surr H. P. SAKSENA: Of which
India is not afraid.

SHRI RAJENDRA PRATAP
SINHA: Quite right; India ‘may not
be afraid but what I feel because of
this imminent danger, on the other
side of the border, is that the Indian
army should be kept in a state of alert-
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ness so that there is no surprise
attack on India anywhere.

Sir, referring to the border disputes
I would like to point out that my
esteemed friend, Mrs Bose, who comes
from these border areas put a question
to the Government some time ago—
before the Nehru-Noon Agreement—
regarding the position of Tukergram,
and Government replied that Tuker-
gram was part of Indian territory and
there was no dispute about it. He
put another question after conclusion
of this Nehru-Noon Agreement, and
he was told that this area of Tuker-
gram was a disputed territory.

THe DEPUTY MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI
LaksaMI MenNonN): This was clari-
fied later on in a statement.

SHRI RAJENDRA PRATAP
SINHA: Well, I would like the Deputy

Minister to correct whatever state-
ment
Surr H. P. SAKSENA: The state-

ment was corrected and placed on
the Table of the House.

Mr. DEPUTY CHAIRMAN: It has
already been corrected. This is what
she has been saying. It was correct-
ed and placed on the Table.

SHRI RAJENDRA PRATAP
SINHA: Whatever it be, the point
remains that the border disputes
should be sternly dealt with It is
the responsibility of any Government
to protect its nationals whether out-
side the border or inside the border
from aggression from abroad. That
is the primary and preliminary duty
of any Government, and when aggres-
sion is rampant against our nationals
on the border areas, Government can-
not adopt a complacent attitude and
an attitude of helplessness. Sir, T
would like that this approach of help-
lessness of the Government of India
should come to an end as early as
possible and full protection must be
given to all our nationals living orf the
borders. Thank you, Sir.
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Surt P N SAPRU (Uttar Pra-
desh) Mr Deputy Chairman, Sir, I
should like to say that the broad lines
of our foreign policy have the sup-
port of the entire country It 15 a
policy which, as the Prime Minister
said the other day n a memorable
address to the Convocation of the
Delhi University, both our traditions
as a peace-loving country and our
enlightened self mnterest dictate

We have no history of amimosity or
controversy with either of the two
great glants and 1t 18 common sense
that 1t 1s 1n our interest and for
that matter of the world, to be friend-
ly with both these powers We have
to traverse centuries 1n years We
have to make up for lost
time Our ©people are hungry,
1ll-fed, badly clothed, badly housed
They need food, shelter and employ-
ment We want a sane world, and
that 1s why we are 1nsistent on peace
We were ourselves at one time the
victims of a colonial power Our
sympathy naturally goes out to the
poor and the oppressed in all lands
We are 1n favour of an enlargement
of freedom everywhere It 1s hear-
tening to find therefore that the UN
Resolution on Algeria though defeat-
ed, was defeated only by one vote,
1t failed to secure a two-thirds
majority by only one vote The vot-
ing shows that France’s policy 1s not
supported by a majority of the United
Nations General De Gaulle’s task,
hard as 1t was when he came to power,
has been made more difficult by the
rightist victory in France The way
he deals with the Algerian problem
will be a test of his greatness as the
leader of the French people 1 do
hope he will have the wisdom and
the strength to deal with that pro-
blem 1n the right way That right
way 15 the recognition of  Algerian
personality, that right way 1s the
recognition of the right of the Alger-
lan people to determine their destiny
The fact that there 1s a French minor-
1ty in Algeria cannot be adduced for
denying the Algerian people the right
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of self-determination This Algerian
war has been a horrible affair France
1s a great nation She made great
sacrifices for human freedom at one
t me of history She has shown vision
1 her attitude towards Guinea I hope
that wisdom will dawn upon Gen De
Gaulle and he will have the strength
and the courage to do the right thing

by the Algerian people

Mr Deputy Chairman, we have
watched with great concern certain
recent developments on the South
Asian frontier We have had Thai-
land, Iran, Pakistan, Iraq and also
Burma mn a way going the mlitary
way Now, Sir, 1n Iraq, the revolution
had some 1deological background The
military leaders there were able to
get rid of a bad regime We are not
very much interested in the other
countries, but we have some 1nterest
i what happens 1n Pakistan, because
1t 18 our immediate neighbour And I
do not accept the view that this
mihitary coup mn Pakistan was due
to the failure of democracy in that
country In fact, democracy had
never had any chance in that country
During her independence period of 11
or 12 years there had been no general
election at all And only when the
election day was coming near Presi-
dent Mirza discovered that there was
nepotism, corruption, blackmarketing
and profiteering The election was to
be held in April, and only a few
months before that, 1t was decided
that Pakistan should have a military
revolution Of course 1t 1s for Pakis-
tan to determine any Constitution that
1t hikes for itself We have no desire
to interfere with 1ts right to do se
But I think some legitimate inference
can be drawn from the way this
revolution has taken place President
Mirza and President Ayub Khan, who
has now replaced President Mirza,
were afraid of facing the Pakistani
people at a general election Maulana
Bhasani and Mr Syed were described
as very dangerous men by President
Mirza and President Ayub Khan be-
cause they felt that possibly the
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people of Pakistan or of certain parts
in Pakistan were behind them. Well,
it is a strange commentary on the
character of the Commonwealth that
we have today a military State as one
of the members of the Common-
wealth. The dictatorship in Pakistan
is not a party dictatorship. It is
worse than the dictatorship of
Mussolini and Hitler. Mussolini and
" Hitler came into power by other me-
thods and they had at least some
organised parties behind them. Gen.
Ayub Khan has no organised political
party behind him, and yet it is strange
that some papers describe this military
coup in Pakistan as a coup which
holds out a new hope for Pakistan. 1
read an article, the other day, by
Prof. Rushbrook Williams. It was
something like ‘Fresh Start in Pakis-
tan’. It was really a nauseating arti-
cle. And what is that hope? The
hope that this revolution holds out is
the hope of suppressing liberties of
trade unions, of all political parties,
of free speech and of free association.
Now, Mr. Deputy Chairman, we are
having these border raids. T suppose
they represent a symptom. They are
symptomatic of certain trends in the
political life of Pakistan. We  have
no ill-will against the people of Pakis-
tan. We want the people of Pakis-
tan to be a progressive people. We
do not want to impose our own ideo-
logy upon Pakistan. But I think we
have a certain duty towards the
people of Pakistan, or for that matter,
of other countries which have dictator-
ships. And I think our Ministry of
Information and Broadcasting should
play, in this matter, a positive role.
Our All India Radio should, from time
to time, correct the impression which
the Pakistan Radio creates about our
country in that country. It should
speak to them frankly about the way
in which we look at their affairs, and
it should talk to them in a friendly
way about their problems and about
our problems.

Passing on, Mr. Deputy Chairman,
from Pakistan, I would like to say
one or two words about Kashmir. 1
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have never had any doubts about the
righteousness of our stand in regard
to Kashmir. But I must say that I
have some real concern for civil
liberties, and I think the people of
Kashmir are as much entitled to civil
liberties as we in other parts of the
country are. Now, Sir, I do not say
that the people of Kashmir are not
enjoying civil liberties. That is not
my point at all. But we must at
least see that justice has not only been
done, but it must also appear to have
been done. Therefore, Sir, I would
say that some gentle persuasion is
needed on our part to make the
Kashmir Government realise the
mmportance of accepting the jurisdic-
tion of our Election Commission and
the full jurisdiction of our Supreme
Court in regard to Kashmir matters.
I think that in accepting the juris—
diction of our Election Commission
and full jurisdiction of the Supreme
Court, the people of Kashmir will not
be in any way, limiting their auto-
nomy.

I would like, before I conclude, to
say one word about the European free
market and GATT and the recent
GATT conference. Between foreign
policy and economic policy there is
an intimate connection. We don’t
want a shrinkage of our export mar-
kets. The underdeveloped countries
of the world may find themselves ex-
ploited by this European free market
community and it will be a problem
for us to maintain our exports at the
proper ratio. I therefore hope that in
future when we discuss these questions
of foreign policy, some attention will
be paid to certain trends in inter-
national trade. I don’t see why we
should be completely dependent upomn
one bloc or the other for our ordinary
requirements. We have the whole
world to make our purchases from and
it is not necessary for us to integrate
our defence with one bloc or the
other. I don’t think that we are
doing that but we should be careful
in this matter. Our policy should be
such as to make it clear that we are
not in any manner tied to one bloc
or the other. As long as the Prime
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Minister is there, we may be certain
that this principle will bé borne in
mind. It is not the Prime Minister
but it is certain trends in the country

which makes one a little worried.
‘Thank you.
Surt H. N. KUNZRU (Uttar Pra-

-desh): Mr. Deputy Chairman, a great
deal has happened in the world since
foreign affairs was last discussed in
this House. In several countries
military rule has been established and
at least in three of them democracy
has had to give way to military
dictatorship. The countries that I am
referring to are Pakistan. Burma
Sudan and Iraq. It is in the first
three that dictatorship was substitut-
ed for democratic Governments. In
Iraq itself althouglf the Government
was in form democratic, hardly any
vestige of democracy existed there and
the revolution in Irag should be held
therefore to have been anti-monarchi-
cal and anti-feudal. It was anti-
monarchical because it was supposed
that the Palace was the source of the
power enjoyed by Nuri Said and that
it was the centre of those intrigues
that were carried on from time to time
among the various parties. We are
concerned more with Pakistan and
Burma than with any other country.
-The remarks that General Ayub Khan
made with regard to India the other
day have been referred to by the
Prime Minister and by some other
speakers. I should like to refer only
to one remark of his which T think
deserves a reply, He accused India
of trying to carry on an  organised
and centrally-controlled campaign
against Pakistan. He asserteqg that it
was trying to be made out that the
present regime in Pakistan was a
naked dictatorship and had therefore
lost all rights to be a member of the
Commonwealth and so on. It is quite
true that the present rulers of Pakis-
tan have said more than once that
their rule would only be temporary
and that it was their intention, as soon
as a new constitution had been fram-
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have been said in all good faith but
we have to consider this situation in
the other countries where military
dictatorship has been established and
there is a common pattern of policy
that has been followed in all these
countries. The coups were every-
where almost bloodless and the man
in the street seemed to be unaffected.
Again in all these countries it was said
that the change had been made in the
former Government in order to stop
corruption which was widespread in
public life, and a proclamation was
issued, outlining the policy and pro-
gramme of the new Government.

Lastly, everywhere with the excep-
tion of Burma, political parties were
dissolved and the constitution abro-
gated. We accept the argument of
Pakistan. We must accept the argu-
ments of all the other countries and
believe that democracy would be
restored in all of them very soon. But
the situation is such that even those
who are the dictators of these coun-
tries can hardly find it possible after
what they have done to restore the old
form of Government. In Egypt too
it was said that parliamentary rule
would be restored after a new con-
stitution had been framed. Elections
were held and parliamentary rule
was restored in form but I don’t
think that we can call the Govern-
ment of Egypt a democratic Govern-
ment. If the same kind of thing
happens in Pakistan and in other
countries we cannot possibly regard
the Governments as really democratic.
Again General Ayub Khan, the new
President of Pakistan, may suspect
the motives of India but India has
never tried so far to push her out of
the Commonwealth. An opinion was
expressed with regard to the charac-

ter of the Commonwealth by Mr.
Gaitskell in an article on the New
Commonwealth in the “Socialist
Commentary” of March 1958 which
deserves to be read carefully by
General Ayub Khan. Discussing the
position of the Commonwealth and

ed, to restore democracy This might | the reasons why the various countries
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that were in the Commonwealth con-
tinued to work together, he said:

“In general one can hardly doubt
the attachment in all Common-
wealth countries to the practice of

parliamentary democracy . . This
is not to say that there will just
be one single pattern. It is for

the newly independent countries of
Asia and Africa to evolve their own
forms of democracy. But if in any
Commonwealth country there were
to emerge a ruthless dictatorship, a
police State based on terror or a
monolithic single party, it is hard
to see how this could be reconciled
with genuine membership in the
Commonwealth.”

It is clear, Sir, from the opinions
4hat have been expressed in England
-and elsewhere, with regard to the
change in the form of government in
Pakistan, that Pakistan will continue,
for the present at least to be a mem-
ber of the Commonwealth. But if
military dictatorship continues there
for any length of time, hardly anyone
can doubt that a problem will be
posed for the Commonwealth.

Just one word more, Sir, about Pak-
istan before I refer to Burma. It is
reported that Gen. Ayub Khan told
pressmen the other day that it was
not for him to tell the people of India
what form of government they should
have and that they were intelligent
enough to understand where their
interests lay. Well, there are many
things in India that have to be cor-
rected, many things that give rise to
anxiety., But there are, I think, two
differences between India and Pakis-
tan which Gen. Ayub Khan seems to
have lost sight of. While in Pakistan
political parties were hardly in touch
with the masses, most of the parties
in India, practically every party here
which enjoys any esteem among the
people is directly in touch with the
masses and is trying to increase its
contact with the common man so that
it might be able to voice the needs and
aspirations of the people and thus be
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identified with them. Again, while
in Pakistan there was hardly an

economic policy worth the name, a
policy whose object was to raise the
standard of life of the people, in India
serious efforts are being made to make
the life of the common man easier by
developing the economic resources of
the country, and by providing him with
all those opportunities that preserve
one’s self-respect and dignity, and as
long as we continue to tread this
path, whatever other dangers may
beset us, I think it can hardly be said
that we run the risk of having to
follow in the footsteps of Pakistan.

Now, I should like to say a word
about Burma, because that is just as
near a neighbour of ours as Pakistan.
The Prime Minister, I believe, said to
pressmen soon after the transfer of
power by U Nu of Burma to Gen.
U Win, the Commander-in-Chief of
the Burmese Army, that the transfer
of power from civil to military hands
was a voluntary one. In form it was
so. But when we consider the fact
that the transfer was made in order
that the internal peace might be
secure, and that free and fair elections
might be held, it secms that the civil
authority was compelled to abdicate
by the circumstances, being unable to
maintain law and order which is the
primary duty of any government and
had transferred power into military
hands. It is true again that the
Commander-in-Chief in Burma whom
every political party in Burma or
rather the two principal political
parties in Burma and the masses in
general have great faith in, has said
repeatedly that he does not want to
keep power long in his hands and
that he means to hold elections within
six months. But who can prophesy?
Can even Gen, U Win prophesy at
the present time that peace and order
will be fully restored in Burma, say,
by the end of March, 1959? Again,
Sir, it is a significant fact that while
U Nu when transferring power to
Gen. U Win said that his task would
be to hold free and fair elections, to
secure internal peace, Gen. U Win in

' . v
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his pronouncements has always re-
ferred first to the establishment of
internal security and mentioned the
necessity for holding free and  fawr
elections only after that Moreover,

n

Sir, I understand 1t 1s recognised
Burma by all political parties that the
future of democracy there 1s  bound
up with the success or failure of Gen
U Win- It seems io me, therefore,
that the inteinal circumstances in
Burma were such as to compel 1ts
cwvil rulers to come to the conclusiun
that 1t would be better for them and
for the country that mililary rule
should be established than that demo-
cratic government as 1t was known till
the time of transfer should be continu-
ed They may well have hoped that
the transfer would prove to be only
temporary But in the present cir-
fumstances, hardly anyone can say
how things will shape themselves and
when free democratic parliamentary
government would function again 1n
Burma We wish Burma well We
want parliamentary government to be
restored there and we hope that Gen
U Win will be fully successful But
we have to be vigilant and we should
realise that what 1s happening in a
neighbouring country may not, n
the end, prove to be mn our interest,
that we cannot really separate our-
selves from our neighbours, howevel
efficient and honest our Government
might be

4 pPpwMm.

Now, Sir, I shouid hike to refer for
a moment to those wider considera-
tions on which the peace of the world
depends The Prime Minister has
referred to the two conferences that
are bemg held at Geneva for the
temporary cessation of nuclear tests
and the prevention of surprise attacks
We are glad to learn that agreement
has been reached on three articles in
the Conference concerned with the
suspension of nuclear tests The
object of these conferences was to
relieve tension and to remove the fear
of war from the minds of men but
at the very time when at least one
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conterence was at work and there was
some hope that its work might bc
ctowned with  success, the Berhn
question was raiced Now, 1f the
object at least wa, to prevent tension
trom growing, how 1s 1t that the Berlin
question was raised at this very time?
Fou:r powers are concerned 1 s
futmie I can well understand the
deep interest of Russia 1n the perma-
nent settlement of the position of
Berlin West Berlin 15 imnside Com-
munist territory and again, its econo-
mic and political systems are in sharp
contrast with the systems prevailing
in the Communist controlled sector
of Berlin The contrast 1s so great
that during the last few years, twac
milhion Germans have left East Berlin
for West Berlin that 1s, the sectors
controlled by the democratic powers
and even now the drift westwards
continues Every week, I understand,
about 4,000 people migrate from East
to West Berlin

SHrr BHUPESH GUPTA  There
would be nothing left there

SHrR1 H N KUNZRU It has taken
place; that means, a little over two
million people have left East Berhn
up to now What 1s more serious, Sir,
15 that I understand that 1t 1s the
skilled workers of all kinds and pro-
fessional men who are leaving East
Berlin. Now, such a position cannot
but cause anxiety to Russia, but we
have to settle 1t in such a way that
the peace of the world may not be
disturbed Just as the question o
nuclear warfare and disarmament can
be settled only when 1{he countries
most concerned with these questions
feel assured that any agreement would
not alter the present balance of power,
1t must also be realised that hardly
any change can be made in the status
of Berlin unless the alteration 1s
brought about in such a way as not to
disturb the present equilibrium or the
balance of power if one prefers 1o
call 1t I should, therefore, like to
know, 1f Government has any infor-
mation about 1t, as to what the causes
are that have impelled the Russian
Government to raise the Berlin ques-
tion at this time when 1t should he
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the desire of all of us to see that the
conierenices concerned with disarma-
ment and the suspension of nuclear
tests should achieve full success.

Sir, if you will allow me I will
just 1efer to one more question before
I sit down and that 1s this The only
suitable solution 1in regard to Germany
seems to be either unification of both
the Germanys or at least a federation
or confederation so that they might
continue to work together. We cannot
achieve stability 1n Germany and thus
establish peace 1n Europe at least on
a secure basis unless the German
question 1s satisfactorily settled.

Now, the last question to which 1
want to refer is the question of
Africa. We have had three confer-
ences 1n Africa A conference was
held some months ago 1n Accra which
was attended by the representatives of
the Governments of the Free Afr.can
States The present Conference 1s
being attended, 1f I may say so, by
the non-official representatives of the
whole of Africa; the representatives
of all political parties and trade unions
have been invited. There was another
conference, Sir, which either preceded
or followed the first Accra conference
which concerned the States of Tunisia,
Algeria and Morocro and questions
rclating to the formation of the
foderation of these three States,
popularly known as the Maghreb, were
discussed at this conference. The
Algerian representatives were really
the representatives of the National
Liberation Front and although the
federation had been 1n the air for
some time, I think 1t was for the first
time that an agreement was arrived
at at this conference by the represen-
tatives of these three countries with
regard to the desirability of establish-
ing a federation as soon as Algeria
became free Now Sir, the most
important fact about the recent
developments in Africa is that i the
first Accra conference 1t was shown
that no political barriers divided the
Negro Africa from Mushm Africa
It was generally thought that
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was a great deal of difference between
Mediterranean Africa and  Africa
south of the Sahara but the first
African conference had made it
absolutely clear that instead of there
being any political barriers between
the North and the South, their
mterests were common 1 many
respects and that in certain respects
there was more agreement between
certain Negro States and certain Arab
States than between the Arab States
themselves or between the Negro
‘ates themselves. I hope, Sir, that
u'w that Ghana has assumed the
leadership of the Negro people, when

Nigeria becomes free, as 1t will
m 1960, the position of the Negro
States will become even stronger

though there may be rivalry for lead-
ership between Ghana and Nigeria. If
the two countries work together for
the common advantage of the African
continent, I have no doubt that they
will be able to exert a great deal of
pressure on the colonial powers to do
justice to the African people. If a
federation 1s achieved—it 1s desirable
in theory but i1t may not be so well
practicable——the pressure on East
Africa, Central and South Africa and
even on French West Africa will be
such that the colonial powers will
hardly be able to resist it I cannot
speak with any confidence about what
will happen in South Africa, but as
regards the British Government one
can say that it should take note of
the feeling that 1s developing all over
Africa and try to develop East Africa
In such a way as to create content-
ment in the African community there.
Again, 1t 1s its responsibility to see
that the Central African Federation
which has been established by it and
which has given place to a great deal
of power in the hands of the Europ-
eans 1s not allowed to gamn such an
accession of power as to be able to
treat its African population 1n the
same way as South Africa does at
the present time What is happening
today in Africa shows that Africa is
the coming continent And 1if the
present day events are to be a warh-
ing to the mmperialist powers, they
ought to conduct the affairs of their

there ' colonies 1n Africa 1n such a way from
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now onwards that it may be in their
own interest and in the interests of
the whole continent that the people
of Africa may gain freedom in such
a way as to develop, as to be a source
of benefit to their own people and to
the whole world.

Surr N. R. MALKANI: Mr. Deputy
Chairman, the last great war created
many problems, some of them insclu-
ble and some of them soluble. And
one of the scluble problems was, to
my mind, that the Asiatic countries
won their independence. Out of evil
cometh good. The war resulted in
great havoc, a great deal of calamity
and distress to the world, but Asia
and the Asiatic countries became free.
The problems of Asia itself have
begun gince then, after the achieve-
ment of freedom. We have been talk-
ing in the House of a relapse to mili~
tary rule, of a retreat, going back from
democracy. I consider this not a cor-
rect reading of the situation. 'There
has been no retreat from democracy,
because there was no democracy.
There has been no democracy. In
most of these States, there were feudal
rules which obstructed any change,
any advance, These have been re-
placed and for the good. In other
States there was the situation of law
and order and the State breaking up.
Possibly that was the situation in
Pakistan; possibly that was also the
situation in Burma. They had to hold
together and to hold together they
had to bring in military rule. There
has been no retreat, to my mind, of
democracy there. But there is a great
demand for economic development.
There is an urge for rapid economic
development. To my mind, if coun-
tries like Egypt, Iraq and Syria, resort-
ed to military rule, it had the support
of the people, because the people
believe that only by such rule can
there be rapid economic development.
Here is a great warning to India.

I have heard of references to
Kashmir, that in Kashmir also perhaps
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there is a retreat of democracy. I
believe that Kashmir may be having
democracy a shade lighter, weaker
than we have; and I do not think that
our shade is very strong or deep
either, But I do believe that Kashmir
has made rapid economic develop-
ment as very few States in India have
made. I would go even so far as to
say that Kashmir has a kind of eco-
nomic democracy—and I use the
words ‘economic democracy’ delibe-
rately—which we have not achieved

in India. I mean that in the villages
they have panchayats. They have
co-operative societies; they have

schools, well integrated in such a way
that, I think, no other State has got
them in India. It is economic demo-
cracy of a kind of which at least I am
proud. It is possible that it may make
hereafter an advance to a democracy
which may be a shade deeper than
our own demacracy. After all, do not
forget it, the other day there was the
Dogra Maharaja, followed by another
Maharaja, Raja Abdullah, and now by
Bakshi. It is, I think, good enough
and we should be satisfied with the
change and improvement
Lo

Surt RAJENDRA PRATAP SINHA:
There is economic democracy but
there is no political democracy there.

Surr N. R. MALKANI: 1 am saying
that from economic democracy may
arise political democracy, In some
of these countries :

y

(Interruption.)

Mr. DEPUTY CHAIRMAN: Prof.
Malkani, your time is limiled. Please
go on,

SHrr N. R. MALKANI: No interrup-
tions; and I am not very controversial
either. Here comes, to my mind, the
challenge to India. If in India our
economic development is not fast
enough, if the pace is slow—today the
pace® is slow—we would have the
parallel of military rule, or if not
military rule, bureaucratic rule, And
I personally think the danger in India
would be bureaucratic rule. not the
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military rule, and the danger 1s there
It 1s not that Pakistan 1s a peril to us
Our economic development 1s a peru
to us, 1f 1t 1s not fast enough

But the real peril to democracy 1s
not in India, it 15 not 1n Asia It 1s
in Europe It 1s in Europe that demo-
cracy 1s on the retreat There 15 a
hasty retreat It 1s in France that
democracy 1s in debacle It 1s 1n a
morass And France was the leader
of enlightenment, of democracy It
taught us all about democracy and
today France almost 1s fascist, 1s
almost imperialist, and France 1s not
only a problem for us, but problem for
Europe and problem for the world for
the matter of that It 1s France that
has retreated from democracy May I
say, 1 all humility, that 1t 1s also
America? I remember how America’s
reputation was at 1ts peak 1n 1945
when we were fighting for our own
mdependence The Americans who
were 1 India used to be very friendly,
very nice to us, very good to us, very
helpful to us They wanted every-
body to be free To all colenial people

Amerira was at that time a great
defender, a great protector, holding
aloft the torch of democracy And

what 1s happening to America? Where
1s America now after the lapse of
about ten years? It may be very
strong so far as its army 1s concerned,
its navy 1s concerned Its army and
navy and so-called bombs are always
on show everywhere Today m
Quemoy, tomorrow m the Indian
Ocean, the third day in the Mediter-
ranean, the fourth day somewhere else
It 1s parading all over the world
Its military force 1s obvious, but noth-
ing else Where 15 1ts moral prestige,
and where 1s the free world? One
would think that 1tg maxim was peace
with all princes and war agamnst all
people I could give you a number
of 1nstances roundabout east and west
where all the princes, all the fedual
rulers look up to America and all the
democracies have to sit quiet As a
matter of fact, America helps those
people more who shout about com-
munism The more a country can say,
‘T am afraid of communism’, the more
help 1t gives to that country To my
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mind, America must revise 1its own
policy, must get outside the cold war
mould It 1s a congealed cold war
mould Russia hag retraced its steps
It does not make a show of force, but
builds 1t up quietly and firmly And
today perhaps 1ts force 1s not inferior
to that of America Russia has re-
traced 1ts steps smce the death of
Stalin Today it beheves in the rou-
ble, diplomacy Today 1t believes 1n
economic and other political activities
It does not believe in military force
alone It 1s only America which
believes 1n that

Sir, there 1s another thing to which
I wish to draw your attention Just as
thereshas been the resurgence of Asia
for Asiatic countries, there 1s the
great awakening in Africa I person-
ally feel that this 1s the greatest event
of the century or perhaps of the half
century or the last half of the 20th
century, the awakening of Africa
Even the greatest countries of the
world have got to take note of this
great awakening

Sir, we have all been talking just
now of the People’s Conference there,
of the Conference of Stateg also there,
but the tone of the Conference 1s firm
and strong and confident and as that
tone 1s carried to us, and there 1s a
throb 1n our heart that something
great 1s happening in Africa Just as
in Asia, Sir, Nasser became a kind of
a symbol, so here we have got
Nkrumah becoming a great symbol
for the freedom of Africa Just as
there was a slogan in Asia “Advance
Asia”, so there 1s a slogan there mn
Africa “Free Africa” They have
created a fund for freedom They have
created an organisation for freedom
They have a Freedom Day, just as
we have got an Independence Day I
think they celebrate 1t on the 15th of
April every year They have a regu-
lar secretariat, as we used to have a
congress secretariat in those good old
days Just as 1n 1947 we had an Asian
Conference called by our Prime Mins-
ter, Shr1 Jawaharlal Nehru, followed
later on by the official Bandung Con-
ference 1in 1955, today on the same
lIines I feel that Nkrumah has called
a similar African Conference (Time
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t at means? It appears to me today that

bell mings.) S, 1. wan the movement is at a stage where

least fifteen minutes more.

Mg. DEPUTY CHAIRMAN: Please
close at 4.25. N

Surr N. R. MALKANI: I have hard-
ly spoken for eight minutes, I want
- only fifteen minutes. .

Mgr. DEPUTY CHAIRMAN: I have
got to give a chance to fifteen more

speakers. Please close at 4.25.
Surr N. R. MALKANI: Sir, how
can I do it? /,

Mg, DEPUTY CHAIRMAN: ! am
sorry I cannet help it.

Sarr N. R. MALKANI: Just as you
please, Sir. It is not my fault. I gave
my name six days back. I thought
I would be called much earlier.

Sir, I was saying that just as a con-
ference was called in Asia by our
Prime Minister, followed later on by
the Bandung Conference on an official
basis, similarly we find in Africa a
movement for a People’s Conference
called by Nkrumah. I am sure it
will be followed soon after by an
official conference of the representa-
tives of the States in Africa.

Sir, the question now is, what can
we do? What is the part that we are
expected to play? To my mind we
too can play our part in the freedom
struggle of Africa. There are two
issues which have been raised in
Africa, and both issues are a challenge
to us. There is an issue whether the
Africans should fight for their human
rights as human beings or whether
they should fight literally against
racialism. Shall they stand as
human beings and say “we must
receive equal treatment from the
world”, or shall they fight racialism
as it is so rampant there in Africa?
There is another challenge, and that
is whether they win in human rights
or whether thevy abolish racialism,
shall they fight it by violent means or

they wish to fight for human rights in
which all of us can join, all of us can
help and give support. It is quite
likely that we may not help them or
even if we help, they may feel that
the help is not enough, and they may
fight racialism in a very bitter manner
and hatreds may be released as they
have never before been released on
the face of the globe. It is possible
that the challenge may be to the
world, but the challenge to India also
stands, Is India able to take up that
challenge? Is India able to give a
trial, give help, give guidance, send
some friends from India there to see
that Africa also leads the struggle in
the same way in which we led the
struggle of non-violence and achieve
its great independence by methods
and measures which we adopted in
India? To my mind it is a great
challenge, and for India it is a great
opportunity. It is up to us to rise to
that great opportunity.

SHrt H. D. RAJAH: Sir, I  share
the feelings of the Prime Minister and
agree with him with regard to the
references he made about the Africans
and their struggle for independence.
But I do sincerely hope that the
Africans’ struggle for their independ-
ence will not be like the struggle of
our country, will not be for the kind
of independence which we are
enjoying today. I wish the Africans
all success and prosperity and I hope
they will come of their own and will,
in all glory, carry on a campaign for
their economic betterment, in the
best interests of themselves.

Now, Sir, coming nearer home, we

are talking about the aggression of
Pakistan, and various speeched and
pronouncements are made by the
authorities of our Government, ex-
cluding our Prime Minister, that the
bordgr incidents are a prelude to
something more. But the Prime

Minister will not say so. He has used
words like “petty pinpricks”, “little
aggression”, “some cause for anxiety”,
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.and so on and so forth, regarding the
mec.d nts on the eastern border and
othe: areas And what do these
words convey to the people and the
nation? I can only mmagine that
these are warnings given to the Indian
nation that we must be prepared for
a war There 15 every likelithood of
Pakistan crossing into our territory
.and declaring a war How are we to
meet that challenge 1S a problem
which baffles the present statesmen
But the difficulty with regard to our-
selves 1s that we are suffering unde
a hallucination, a feeling that the
Pakistanis will not invade our country
If that were so, these prinpricks need
not have cone There is a possibility
of living 1n amity and peace But that
possibility 1s not there Why? The
C3 18 there—C mnto C into C that 1s,
‘Cashmere, Canal Waters and Corridor
to East Pakistan When these things
are taken 1nto account you will
understand the trouble underlying the
fight of Pakistan But that i1s not the

trouble here The trouble in  this
country 1s that India, that 1s Bharat,
got divided between the Americans

and the British The Americans took
charge of Pakistan and started equip-
ping the Pakistan Army with the
-most modern weapons, and the Bri-
tish occupied India, nominally control-
led by the Congress party, 1s still
having the old junks left out and cast
away out of the previous war with the
military for our defence How 1s 1t
possible to defend this country in the
face of such a threat? You may have
an army numerically three times that
of theirs, but that number will not
count If something has to be done,
we have got to have weapons You
may be Gandh1r’s followers, you may
be peaceful and non-violent Yout
weapons are used for offensive pur-
poses when Indians start agitating for
something But against the Pakistanis
these weapons will not help  Thev
are equpped with the most modern
weavons and whenever border 1inci-
dents are taking ©place either in
Bengal or in Assam or in East Punjab
when they once come into our terr-
tory and squat there vyour army 1s
unable to chuck them out I want to
know why? The reason 1s, our boys
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are not cowardly, though Mr Morarn
Desar made a reference about our
being weak We are not weak We
are very strong We have got enough
capacity to resist aggression But
without weapons what can we do”

I am reminded of an old story that,
when the Moghul hordes nvaded
Maharashtra, the poor Baji Rao 1I,
who was then the  Minister there,
said “Look, the Muslim hordes have
come The Muslims have invaded our
country What shall we do?” When
he was asked by the commander of
the military forces about the course
of action Baji Rao said “pede se maro
what does that matter?” He has un-
derstood only milk and plenty as flow-
Ing in the country Baji Rao said that
“Peda” mea 1, a stuff made out of milk
and sugar

Mr DEPUTY CHAIRMAN What 1s
your authority?

Surt H D RAJAH My authority
18 history Our Dr Barlingay 1s here,
and he will corroborate me There-
fore, those who have studied history
will understand the implications of a
statement of that nature The result
was the Mushim hordes got 1into
Maharashtra and occupied 1t for 150
yvears In the same way, my difficulty
and my problem will be .

Mr DEPUTY CHAIRMAN You
should be more serious, Mr Rajah

Surr H D RAJAH It 1s all histo-
rical facts which cannot be controvert-
ed by anybody

1

In the same way, my problem is to
defend my country If this country
1s to grow up economically and politi-
cally, T should be strong How can I
be strong? That 1s the problem that
agitates me You may be a weak
nation, you may be having power;
you may have three times the army
which the Pakistanis are having But
one man 1s enough to destroy ten
people 1f those ten people are not
properly armed Therefore, my
advice to the Government will be, see
a little bit of reason Do not waste
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[Shri H. D. Rajah.] | in India sooner or later.” How is he
away two hundred crores to the | competent to talk abgut ys? He must
British people. They have been loot- | have had the iongue in his cheek, and
ing this country for two hundred | he must keep quiet. So far, there has
years. Now you have been buying | been no protest from this Government

junks from them. Instead of that,
utilise part of that money in equipping
our army, Wherever you get the
most modern weapons of warfare, buy
them and have the borders—bath
eastern and western—well protected.
That is enough for me. You need not
equip your army all over India. When
once you protect
east and west—the internal security
is a matter for ourselves and we shall
take care of it ourselves. I do not
want these hordes to come and talk
about a corridor or talk ahout coming
into this country and settling their
disputes by force of arms.

There is some meaning in the talk
of Diwan Chaman Lall. He said that
there must be a confederation of
Pakistan and India. Well, it is a
thought that he has given out. But
I may ask Diwan Chaman Lall, be-
fore that can fructify, what about a
federation of ourselves? We must
think about decentralising power our-
selves and bring about a federation
and then talk about a confederation.
What has to be done in this country
. is the main point that we have to
take into ‘account. Before you talk
of a confederation, you must talk of a
federation with Indians, with complete
autonomy and responsibility to every
State coming together and with a joint
defence for our purposes, That is the
way in which you must progress and
do your work.

The declarations of Gen. Ayub
Khan were more or less a menacing
thing. Now, Prime Minister Nehru
categorically says, what is the form
of government there? We are not
worried. As to what they should do;
it is their affair. And see this state-
ment in confrast with what Gen.
Ayub Khan has declared yesterday or
rather a few days back. What does
he say? He says, “The conditions in
India are similar to Pakistan and I
expect a military dictatorship to come

the borders—both

and what is the fundamental mistake
this Government has done with regard
to Pakistan? Sir, when Gen. Iskander
Mirza suspended the Const.tution—he
did not suspend it; he abrogated it—
that means he kicked the ladder
through which he came up. When
there is no Constitution in Pakistan,
was it proper for this Government to
still continue to have diplomatic re-
lations with Pakistan, the moment
that concept of a democratic govern-
ment was given up, when even the
pretence of it was given up? I was
something like batches of warriors
going from the North-West Frontier
with swords and occupying the cons-
tituted Government in Afganistan. A
military junta which Gen, Iskander
Mirza, just to sustain—not even sus—
tan

v

Mr. DEPUTY CHAIRMAN: Please
do not use such words. You should
not use such words. ,

Surr H. D. RAJAH: What words?
‘Military junta’ I said. 8ir, let me
now make it clear that the word
‘junta’ is parliamentary. If you give
a ruling, I will bow; otherwise, T will
not. ‘Military junta’ ‘J-u-n-t-a.”
When they usurped the functions of
the Government and when the Cons-
titution was abrogated, it was—proper
and right for our Government to have
severed diplomatic connections with
Pakistan. But how was it possible?
Where is the Commonwealth, a great
fascination for our country to get itself
attached to? And what is it? The his-
tory of the Commonwealth is the his-
tory of imperialism, exploitation, loot,
plunder and trade monopoly. They are
not concerned about the existence of
other nations as free and independent
nations, They were concerned only
with a matter by which this kind of
dictatorship came into existence. Do
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you mean to say that without the | the bullets and died there. There was

active support of the Americans and
the Britishers there, this military
dictatorship would have come into
existence? It is not possible. There-
fore, the basic problem for us is the
problem of the Commonwealth. If
you want to be really following a
decent, independent policy, you must
get out of this wretched Co\mmon-
wealth. There is nothing in common
there and you still have a vestige nf
that because you were obliged to
them for pitting you into power.
That concept must go forthwith..

Then, Sir, let us take Ceylon. We
are not worried how West Germany
‘misconducts itself or some other
people misconduct themselves. In
Ceylon, our own nationals are beaten
to death. Revolutions take place only
in the interests of the local citizens.
The Indians there are the legacy of
the British indentured labour system.
The tea plantations of Ceylon are full
of Indians today because the Britishers
booked them on an indentured labour
basis and their progeny and followers
are today in Ceylon. They numbex
about fifteen lakhs, disenfranchised,
disinherited, owned by nobody and
suffering the worst humiliation ‘there
and the perpetual struggle between the
local population and these Indians
takes place. You are complacent
about that, I charzge the Government
of India with being complacent, not
taking charge of a decent percentage
of our population who has gone and
settled there and whose progeny is
suffering. Not only are they suffering.
The latest riots killed about 1200
Indians in that country and what steps
you took, I do not know. It is your
paramount duty as Government to
protect the Indian citizens wherever
they are. If you cannot do that and
call it a ‘dynamic neutralism’, I must
say that you are unfit to govern. I
cannot say anything more than that.

Now, I come to Goa. The Prime
Minister has forgotten about Goa. He
was very active, eloquent about the
Government of India’s policy. About
u hundred of our patriots in the most
non-violent way went there and faced

~

/

!
\
i

a hasty retreat of our struggle because
you could not do that by force. You

, are Panchsheel men and Goa, you

declare, is part of India and Salazar
ignores you just as we ignore a mos-
quito. Then what happens? Salazar
is supreme; Goa is forgotten and it is
not part of our Indian territory today
and you start opening avenues. Look
at the stupid way in which our Gov-
ernment is behaving in regard to the
passage to be given to these people
and the Hague Court. . .

Dr. W. S, BARLINGAY (Bombay):
Is it parliamentary? Is the word
‘stupid’ parliamentary?

Surr H. D. RAJAH: I am not able
to say anything now with regard to
Lthis. .

Mr. DEPUTY CHAIRMAN: If it is.
unparliamentary, I will expunge 1t.
You should ‘not use such words.

SHrr H. D. RAJAH: It is quite
parliamentary. I would like you to
read the proceedings of the House of
Commons which are your guide and
May’s Parliamentary Practice declar-
ing which word is parliamentary and
which is unparliamentary. Please go
through May’s Parliamentary Practice.
I know something of these things and
I will not use a word without res-
ponsibility. Take it from me.

Mg. DEPUTY CHAIRMAN: It
better you do nct use such words,
»

18
o

SHr H. D. RAJAH: Why ‘better’? L
agree, but then you can’t say it is
unparliamentary.

In the heat of our talk, we forget
these things. .

Now, that is the position with regard
to Goa. We started to fight for free-
dom. We have ended with a compla-
cent outlook—the status quo—with
regard to Goa. Well, it is not Goa.
The point is the British have got a
(Time bell rings). Then,.
I need not speak at all.
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Mgr. DEPUTY CHAIRMAN:
minute 1ore.

One

Surr H. D. RAJAH: I am obliged

for the small mercy.

Now, there is one story which must
be known to this House and that is
«apartheid. What about apartheid in
this country? Have you ever noticed
the British people enjoying the sole
privilege- of not allowing within one
mile of the circumference of their
building any one single Indian? Have
you seen or read in ihis country that

-these people enjoy the privilege of’

having a swimming club in Bombay
and allowing there not a single person
born in India? You are talking of
-apartheid in South Africa. Are you
not a citizen? Have you got any
sovereignty in this country?
,allow any foreigner in this country to
establish himself in such a privilege?
Sir, I am reminded of the China which
was under Chiang-Kai-shek and I shall
just read these two sentences from
*Sardar Panikkar’s book:

“On the bund itself was situated
the Shanghai Club, which was
reputed to have the longest bar in
the world, where at lunch time
stream in the great ones of British
business. The country  clubs,
English, French and Italian, with
extensive grounds and luxurious
apartments in the commercial heart
of China, proclaim the importance
of the different European communi-
ties.”

L3
They were enjoying extra-territorial
privileges including their right to put
up boards, ‘Chinese and dogs not per-
mitted’.

Today you are in a similar situation
in this country and before you talk of
foreign affairs and survey the world,
you survey your internal hearts and
find out whether you have nationality,
whether you are nationals and you
~have selfrespect, to yourself.

Dr. ANUP SINGH (Punjab): Mr.
‘Deputy Chairman, Sir, I welcome this

Can we
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opportunity 1o pariicipate in  this
debate. It gives us a chance to review

the world situation but more than that,
it gives us the chance to express our
opinion about the current topics—I
shall cohfine myself only to two or
three.

First about the Commonwealth. 1
am sure we all recall that both in
literature concerning the composition
and the character of the Common-
wealth and also in many of the
speeches which are made at the con-
ferences of the Commonwealth Prime
Ministers, two things have always been
stressed, namely, the spiritual unity
of the free people—formerly it was
allegiance to the Crown, but that has
not been made requisite; that is no
longer necessary—but the ‘parliamen-
tary institutions’ is stressed over and
over again. It may itake one form in
one country; it may take another in
the other, but I cannot get reconciled
to the idea that within the Common-
wealth you can have dictatorship
whose policies are very repugnant to
the whole system of parliamentary
democracy which rests upon the rule
of law, tolerance, freedom and all the
rest that goes with it. Now we may
not dsk any member at this stage to
get out of the Commonwealth; we may
not even consider that we should no
longer associate with it, but I do sub-
mit, Sir, that socner or later the very
basis of this association within the
Commonwealth of nations will have to
be re-examined and re-examined very
carefully. This is just a very passing
observation.

Now, Sir, turning to Africa, a great
deal has been said about the emer-
gence of free independent African
countries, about the significance of the
various conferences that have been
held in Africa, but I would like 1o
draw the attention of this House to
two or three of the very sinister and
pernicious tendencies in some seetion
of the western press to undermine
these new forces. Originally they
tried to discredit Nasser in the eyes
of the Arab people because he sym-
bolized Arab unity. They did not
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succeed. I notice in the press reports
today that references have been made
to the Accra Conference as counteract-
ing forces against the Afro-Asian
conference that was held last year in
Cairo. I say it is a deliberately mis-
chievous move because, if you read
the resolutions of the Cairo Confer-
ence, you will find that they are
absolutely identical with the resclu-
tions that have recently been passed
both by the official Accra conference
and the unofficial. Certainly it was
made abundantly clear by the speakers
that these People’s Conference does
not have any organic or constitutional
link with the Afro-Asian Solidarity
Association. That is perfectly true,
but they do have a link which I prefer
to call a ‘common spiritual link’; they
all stand for the abolition of imperial-
ism, for the abrogation of racial dis-
crimination, for the freedom of all
countries. I therefore suggest, Sir,
that we should be on our guard against
such attempts. Unfortunately,—I will
not say ‘deliberately’, perhaps unwit-
tingly—certain section of our press
' and more deplorably, some of our own
officials, have even fallen into the habit
of looking upon these Afro-Asian
Conferences as being dominated by
the communists. I speak with some
personal knowledge because 1 have
had active association with them—I am
not passing any judgment about the
merits or demerits of communism—
and I can say that never in any of
these conferences you find more than
five or six per cent. of the delegates
who are communists, and I think it is
paying undue compliment to the com-
munists to say that five per cent. have
ever been able to dominate the rest
95 per cent. We should guard our-
selves against these tendencies.

One word about Algeria, Sir. I have
no doubt that our Ministry of Exter-
‘nal Affairs and our Prime Minister
are fully aware of the problem. They
are fully aware of the fact that the
African people, and the Algerian
people particularly, do expect recog-

nition from this Government. I do
not suggest that whenever any
national Government emerges on
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another soil, our Government should
rush and immediately recognise it,
but I do want to convey to tals House
the feeling of most of the African
people—of the few that I met—that
they always expect much more from
India than from any other country. I
am not suggesting that the Algerian
National Government should be recog-
nised immediately—and I am sure our
Prime Minister is fully aware of the

feelings of those people,—but 1 do
want to draw the attention of the
House to the fact that so much is

expected of us, and if we don’t come
up to their expectation, the disappo-
intment is naturally and inevitably
proportionate. Some of us who go
out and participate in these confer-
ences find to our embarrassment that
we are usually pushed into places of
responsibility and prominence, merely
because we come from India; not for
any other meritorious personal accom-
plishments, but because you come
from India they think that you might
be in a position to give wiser counsel.
This is a very great responsibility and
I therefore feel that once the pros
and cons have been carefully examin-
ed, our Government will not hesitate
for a moment to accord recognition to
the newly formed Government.

One word about the Berlin issue Sir.
The Prime Minister has said on many
occasions that it is a very complicated
issue. There is no doubt about it. But
there are people, Sir, who feel that
the idea of reunification of Germany
under free elections is no longer pos-
sible or feasible. Even-a man like
Walter Lippman, a very eminent and
highly respected columnist in America,
who certainly does not have much love
for the Russian policy, in his recent
article has said that the time has come
when we are going to be compelled to
be more realistic; we may have to
recognise the existence of two Ger-
manys, East and West.

I am not suggesting any solution,
Sir; nobody knows the solution, but
having recently been in Germanv in
both the parts, I came away with the
feeling that some of the high officials,
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some of the journalists and professors
felt that our Government perhaps did
not fully understand and appreciate
the patent political reality of the
existence of two Germanys. I am not
saying whether our Government does
or not, but there is the general feeling
there. One of them went so far as to
say that our Government may have
to think that the two Koreas can no
longer be united under one free demo-
cratically elected Government, that is
the case with Viet-Nam and that the
case of Germany is the same. 1 am
bringing this point merely to .suggest
that there is a growing feeling both
in America and in some circles in
Europe, particularly in Germany, that
unless we recognise the existence of
two Germanys, no immediate and no
enduring solution of the German
situation is possible.

I thank you.

St mMdger  faemeite (v
537) syawmafs wE|a,  #O
aw arfEgr § g, ar W s
are FX foan gaa fau geame g )
[T 19 1A AT IO G5 ST
4 & oW fear oar W7 ogoEr Y
Afg aars saR 7 QT wwde
FIATE | QFAEA T whad w7 fafrey
1 Fag war f& gar § 5 &
g A9 AR FT qE ® 40
§ TAT FAT, H99 2T A SAfG
FIAT AT FE O Feald |Aq
AT FTAT AT EEITTW AT FT
gaa ¥ fafwy w@m, @ 7 87 3@
g el w wd & oww
q9 3 F wrfa #{K S F fou
@ A A ST T FEAT AAAT
grar § 98 F § ) W IR |
AR TAd, gWiR  OogAEd
gaT Y 7 § WK @} fewnafes
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| A g wEEAl § 39 fwera-
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fear st | gEETAAST a8 & @I
g f5 fegeam &1 ase W Egar

AT 3 F e A Surr BHUPESH GUPTA: Sir, I
e R | T think we can continue a little more.

%@m * f&‘@f\ AT 91T 3‘1’6” There are some more speakers, I hope .
g | wafwg smfeer fggea™ #1 | the Prime Minister also would be-
ST gHATE F g -,_Q; IE TF qE J agreeable to prolonging this debate a

- . s little. He can reply tomorrow.
w1 I § | o UHo To

R e ~ ' N~ Mgr. DEPUTY CHAIRMAN: If the ‘
# TEAAT F T AR W oA .| House does not insist on the Prime
weqr Jrfgd 5 9 39 qwg #Y Aif@ | Minisler being here, I am prepared to

ygfeaqx 7 w¢v aifs fmﬂ P ca extend by half-an-hour,

afpers & @8 fa< dar @1 st MAF frwmadta oo

afas & fasa ¥ zwI2 o= fa=t T OHE AGAT WET GEATR HE F
§ @ew § W @A s § omiw | (M &R
faras wam AAT ST FTIRT F@T Mg. DEPUTY CHAIRMAN: We will

Z ' 98 ©H UEr §aT g AT #Flee sit till 5-30. Shri Perath Narayanan
~ a NaiI’. i
AT & OWTHT @I § | AT ghar
= SRS YN Surt PERATH NARAYANAN NAIR
® fq( fe \rr Gf{r‘aTgaﬂ'ﬂ' IR, (Kerala): Mr. Deputy Chairman,
qeq & A agam A Fg i §§ Pakistan ang the military dictatorship.
off affq off e1799 7 98 U q47 that hag sprung up with all the atten-
°ﬁ N dant risks naturally absorbs our atten-
aTj?WFr EF\T TLH faat & l\ wafs tion. World issues like that of Berlin
ST v gﬁmr & oarifea & faq are of concern to us. So it is right
FTET @' = —Q?- I aFT T EIINT and proper that emphasis should have
- - ® been laid on those issues by the
T afe ®1 a9 I5T f7aT | 3w speakers here and from this side of
F FfA| & 9I7r HT g §WY 91K’ | the House, those issues have been
IIE ar TEIT IEET TR T dealt with by the Leader of our group.
g | \'ETTM- 7 \?:rg Fﬁﬁa g %\WH [THE Vice-CHalRmMaN (Smrr P. N.
gt 7 afq & a8 wraw i SaPRU) in the Chair]
X 3FT 99T g8 giar § fF wfa
& gy wafy sgdl § 1 W &

\

But to my mind a most pleasant and
. A heartening feature of this debate has
SELE] gifa & T § a9 been that for the first time Africa and

=~ - ~ African affairs have figured so much
qqT qq1d 35 .

qs - af & qﬁ'-‘{g} in our debate. The Prime Minister

%TEF@T I ) referred to the emergence of the

- (Time bell rings.) African personality and he laid stress

) R . on the significance of this develop-
miT &Y Y <IH g | H TH ment, After all it is a positive aspect

A g wT FF T | HWA 1—;‘; of our foreign policy that freedom.

N s must be increased and enlarged in -
wifge & dtad #1 aF faar g that part of the world which 1s_large-

- : ly colonial even today. Now I have |,
w{t Iqanmfa : g A no time to refer to the Accra Cona
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ference, the proceedmgs of this con-
ference, though that conference by
itself 1s a big event because delegates
from about 29 countries representing
the whole of Africa paiticipated there
I have no time to refer to the discus-
sions there and I have not the time
even to refer to the big heroic strug-
gles going on through that continent
in almost all territories—in Madagas-
car, 1n Uganda, in Tanganyika 1n
Somaliland, in Nigeria and even in the
Portuguese terrifories of Mozambique
and the Cameroons—but in the limited
time I just want to refer to two or
three points which have in a way,
created certain misgivings 1n the
minds of these people After all the
Bandung spirit has sprouted and 1t 1s
up to us to nurse 1t Some of these
territor.es especially the Cameroons
and Somaliland are Trust territor.es
and our representative 1s sitting there
on the Trusteeship Council of the
United Nations Specially m regard
to some of these problems, I shall
speclally refer to the French and
British Cameroons, the problem 1s not
only one of independence, 1t 1s one of
unification and on those points, there
1s a feeling of disappointment among
the people that our representative on
the Trusteeship Council 1s not taking
a really positive attitude What 1s
happening there? We have our expe-
rience i Goa. Goa is an integral part
of Portugal and under that cover they
say that it 1s theiwr internal affair and
the other major powers also accept
that position 'The position in Africa
in regard to dependent territories is—
not only imn regard to Portuguese
possessions but in regard to French
Camerooms—that they are declared to
be integral parts of the Trust If it is
a  trusteeshin termtory, if the
UN ¥ responsible for seeing
that thev are granted self-
government and all that, all these
issues are raised and naturally, the
representatives of the African people
look to India for more positive help,
for more positive guidance I am not
sure what exactly has happened in
the Trusteeship Council but those are
issues in which the people of India
also are wvitally interested because
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i after all, 1n that continent, which 1t
| has suited many to call ‘dark’, all
these forces of freedom are rising up

Another point is 1n regard to the
ottitude of Indian settlers there Ot
course, they are of Indian descent.
They are not our nationals We have
no direct control over them and they
can have their own attitude 1n regard
to these problems but there 1s a feel-
mg in regard to people of Indian
descent, especially i East Africa and
other places that thewr attitude
towards these surging moves, these
democratic movements, towards this
fight against colonial rule 1s not quite
a happy thing I am not suggesting
that we can do anything direct to
have any change of attitude in them
but a positive statement from the
Prime Miinister of India to our people
as to how they should identify them-
selves with those people, the real
masters of the country the native
population, will go a long way

I have no time but I will just refer
to Korea The hon Prime Minister in
his opening speech stated that to be
associated with peace has been the
great privilege of India and along with
this privilege 1t has cast an obligation
also Conscious of that obligation,
when there was struggle there, our
Government and the Prime Minister
took a positive role and 1t produced
results Now after 5 years, what do
we find? I find that from one part of
Korea the Chinese volunteers have
withdrawn but the other portion
continues to be developed as a war
base After all for the time being it
may not be giving trouble but after
5 years or after the armustice, the
thing 1s there Qur Government can
take a little more positive attitude in
regard to this and some initiative for
the unification of these people After
all 1t was there in the agreement
arrtved at earlier there Even in
regard to the stalemate in Viet-Nam,
millions of people there look to India
to break this stalemate I would like
to know what positive approach India
brings to bear on these 1ssues For
the time being Korea and Viet-Nam

-
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[Shri Perath Narayanan Nair.]
seem to be forgotten. We can ignore
them only at our peril.

One more point in regard to Pondi-

cherry. Reference has been made to
de jure transfer of Pondicherry to
India. Now the position has been

aggravated in this way that even the
Assembly has been dissolved there,
My own information is that under
certain forgotten laws, even liberties
are crushed. We read in the papers
that Special Envoy of De Gaulle
visited India and had occasion to meet
the Prime Minister. This question of
de jure transfer of Pondicherry has
been hanging fire for so long. It would
be good if the Prime Minister could
tell us exactly what the position is
and if any progress has been made in
regard to the transfer of Pondicherry
to us, specially now that the internal
position there is causing a lot of con-
cern to the pegple there. I don’t want
to refer to other points. Thank you.

Tae VICE-CHAIRMAN (Surr P. N.
‘Sapru): Shah Mohamad Umair. Five
minutes.

Suau MOHAMAD UMAIR (Bihar):
'Sir, I don’t know how to thank you
for giving me at least this opportunity
of five minutes at the eleventh hour.

The foreign policy of our country is
being discussed for the last 10 years
and we are proud to say that the policy
which we are discussing today we
have had the privilege of discussing,
the same policy, without any altera-
tion or change in that policy, for the
last 10 years consistently. The great
pride and the great beauty of the
foreign policy can be explained in a
simple way. Othér countries who also
have got their foreign policies had to
make certain alterations ‘and changes
under certain direct and indirect pres-
sures, sometimes 1itoday, sometimes
tomorrow or the day after. But the
firm strength and beauty of our foreign
policy is that it has remained the same
for the last ten years and no direct
or indirect pressure could bring any
change in it,
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This foreign policy of ours has got
its various aspects Its many-sided
aspects .can be briefly described as
friendly relations with all the coun-
tries in the international field. Iis
basic background is world peace and
friendly relations with all, with
Pakistan also, and co-existence with
other nations. This has been the back-
ground of our foreign policy for the
last ten years and this is the policy
that we have been following under the
great personality and leadership of our
Prime Minister,

Situation

Many things have been said about if,
but since I have only five minutes, it
will not be possible for me to speak
out all that is in my mind on this
subject. But I will tell the House that
the military dictatorship in Pakistan
has been spoken of in so many words
here. 1 do not understand why this
military dictatorship in Pakistan is
heing referred to so often, for after
all, it is not a new thing. Dictatorship
of almost some sort has been in Pakis-
tan for the last ten years. May be it
was a civil dictatorship and it is now
a military dictatorship. There has
never been democracy. There has
never been any elections there. There
has never been any democratic spirit
in the Constitution of that country. So
why should we speak with some sur-
prise and amazement and say that
democracy has disappeared from there?
where was democracy there? Demo-
cracy did not exist in Pakistan.

At the same time, this dictatorship,
this military dictatorship is not some-
thing new which is there today. The
foundation stone of this military
dictatorship, let rae tell you, was laid
some four years back under the U.S.-
Pakistan military alliance. The U.S.-
Pakistan military alliance was the real
background and that was the planned
and organized background for the pre-
sent military dictatorship that is there
today before us, and it was laid some
four years back, which was interpreted
in terms of military alliance betweern
Pakistan and the U.S.A. Therefore it
is something which was contemplated
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four years back by many, and it has
come into force today in 1958, Sir, let
me tell you that 1 agree with Shri
Bhupesh Gupta that we should find out
the real clue, the real spirit that is
behind all this mischief, all these
developments that are taking place in
Pakistan and elsewhere. The clue
lies somewhere else. It is not in the
Pakistani people. They are not in a
position, they do not have the capacity
to enforce such a tremendous military
rule or this military dictatorship over-
night. That was not possible. This
has been imported from somewhere
else. So we must be very cautious,
for many other things may come out
after this development. They should
be checked. We should not be com-
placent about these things, thinking
that we are very sirong. What has
happened in Pakistan overnight must
be watched by many other countries.
We should see what were the agencies,
the forces and the circumstances which
made Pakistan a country with a mili-
tary dictatorship today. These circum-
stances, whether thevy be at a long
distance or at a short distance, they
are there, and circumstances may
create situations and may put us in
difficulty. Why should they again and
again show their red eves to India in
the name of Kashmir or anvthing else?
It is not the simple words that are
uttered, but these words have got
tremendous significance and we have
to look deep into that significance and
see that with what strength behind
him Gen. Ayub Khan utters such
strong words and shows such angry
red eves to India. These have dot
some significance which we must find
out. T agree with Shri Bhuvesh Gunta
that we should not forget that we are
placed in such circumstances that
though we are thinking of friendship
and alliances on the one hand with
European powers, on the other hand
we are daily experiencing lots of diffi-
culties in various ways. Assurances
will not help us in the circumstances
in which Pakistan is now placed.
Pakistan in its madness, in its fury
and in its anger or under the dictator-
ship may be prompted by other
foreign powers to do something some

95 RSD.~—7.
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day for which we may not be fully
prepared.

Tue VICE-CHAIRMAN (Surr P. N.
Sarru): I do not want to interfere, but
will the hon. Member please now bring
his remarks to a close? His time is

up.

Sarr MOHAMAD UMAIR: Sir, 1
reached this point only just now. Any-
way I am closing my remarks just
now. I must tell the House that we
must be fully prepared and we must
be fully armed and we should be very
cautious, We should not be compla-
cently thinking that Pakistan will
show some gentleness. Much goodness
has been shown to Pakistan.
more gentle attitude and generous
attitude could have been shown to
Pakistan than what has been already °
shown by the Prime Minister of India,
by giving them all sorts of assurances
by showing them all sorts of courte-
sies, by showing them all sorts of
friendly relations, in spite of the diffi-
culties which we have been experienc-
ing? And how has Pakistan respond-
ed? Pakistan has responded in the
same spirit in which the first makers
of Pakistan did. And those makers of
Pakistan are still there. There may
also be some in India even now. So
the attitude and the spirit of Pakistan
is the same as it was ten years back
when Pakistan was formed. So I say
we must be on our guard. We must
be seriously on our guard.

Tae VICE-CHAIRMAN (Smrr P. N.
Sarrvu): Please bring your remarks to
a close. )

(Time bell rings.)

Snar MOHAMAD UMAIR: These
incidents on the border are the warn-
ings. Let us take them seriously. We
speak of Kashmir. In Kashmir also
we have to be watchful. Civil liber-
ties should be seriously watched and
safeguarded. We should bring it
under the jurisdiction of our Supreme
Court, and the jurisdiction of the Elec-
tion Commission should be extended
to Kashmir, especially because Pakis-
tan has such military designs.

What =~ -
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[Shah Mohamad Umair.]

Our foreign policy is praised because
it has not changed. It is the foreign
policy which we have followed for the
past ten years and this has not been
done by many other countries. Let me
conclude with the slogan of “Indo-
Pak reunion” wherein lies the final
solution. :

ot R mErw (Rew WRW) -
gATERg WEEd, W1 NEqd guIR
MEWONT qQT G0 TATgd  off A
war § f& adam wadsdly feafa
qqT WEESHT ARG G &)
wife ox fa=r fear o7 7€ g
qFT &1 wEmEs  Agey 9 faw
gfee 4 9 weare w@r 99 gfe @
@ oag afegd € @R gE @)
¥frs grow #t gfe A Swd 39
qaar f, w6 ff 7R 9w A
FrgaR 7, =waens it ] qUas
fear | fw aw@ & o AR gmAR
YA § 9g GgT & U €®q7 F
AR aGgT & w5y qOF wWE A
T4 WEarT # giew @md HR 99T
FTATE |

dn ug fRzT & fv g9 s
AR W& g AR GRATER
N Afa DA g, T wmarfea
g I adi g afex ag fw Al
F Ned gAY WA, gesfy,
gt qgfa ga qw fagra, qas
ga97 93 waifa §, 9] gw faa
oA fagrat § g A § 99F
famga wqeq &1 ot gaR fax
faat qEw 4, o ¥ Gug 9F 9G
§ e fomr ar-—w@ 5 qefae
#1 fas gm--f5 g8 fag #9
famda 81 AT ¥g frdawt g f&
ot g IR fRaT, s d dser
a1 e aw @ 9w aw
qrqR g ot fe qg s qataw i

wgfmd gk WImarfadt  ®
feor & G g€ fr wEgr & A
gry aar & A9 3 gur W
T%3T Ga1 F@ ¥ ag Afq W\
a5 & @ifrm A @, ag 9w Atk
F oud qrg qrfeeaa F o & a4
M warfas @ oar A SEET
FfRaTar IR I B IIAT 97
g gz gar f5 @&t frew S
fax fag &€ arfear oW g a8
qg 4@ qE WX ITH( qScA aga
N AT A & fadlia & war, @
q8 3z gwr B W gw d@q §
fs ag fafqed ama 1 99
g d fr A g9 i § g7 A
gaF 94 I WEAARAT § | AR
YRgad & dm q gHAT ¥ I
fagra 7 favarg 5@ & f5 “agda
EIAEEX R I EUBL CIRSE-UIRUNR DAL
Y, gaf famg ow@ B AR 54
g guru fazara zod & fF ‘g
faeway”  =wafg g9 9 d®ie &t
s aqar ¢ Ffe g mad wEE
gfagre ®1 3@ qraar afr g fFgw
g7 4y @, a1 gusw & fegrdt
FY, A7 &Y HEF &1 | FARL AAM AAT
Wt 7 gz gy dew & faa fegial .
FT HYAAT § AT gL AT | wAAW
F A Grar & M aaar | &
& o8 fagrad f& o1 @rQ ghmr Ay
yari & fod 81 & 39 fegra #1
wiad a ¢ 5 oy s @
g gk wrEe fagra § 1 dfew
T @y & f& gl ofeeml
wré, AT & gw 9Aar awe faxan
FT QT TBE  TAF! qE & AT
T AR A 19w § o
foage waa @AY E Ak A ToEA
st gfrar & WEr &1 &Y
Ffgw a®@ & | § IOEA
™Y WYd @ gar wqd  quiveqEY
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qrzal FIE Nard @§ wT9g 93
%3 ® & &% gahy Wreaay § gag ar
ATEAS & AT F1E AN §
YT d WS wo SAfFa aAEE
g F3q F g AR 94T Ar8T qaqmH
Fr ftc § @gd § AR 3@ TFLT &Y
qIF WS 74 F AT FEE A
frara smerg | A7 ag fEaa §...

ot Iqawamw (st KW ATCAw
@) FI  GATT NG, AL FH
LSl ’

ot A wgm : Qr @, faqe
¥ gara &7@m g

ft gogarenw (i yErw AT
wx): st i arslt w1 A7 RN Aar

st W WEW : I NFL F A
fafaed oma wgi s & Swd
g §3 "aw A A @ A
HTIRAHAT § |

FFNR & T | nfrea g a9
=t femr w7 81 fv gwR ®
qifFeaEl WIEET & W9AT wY AEr
gaa w@r &, fagid @qd 7 7w
gifgdl 9X, A9 3T & AW 9T @M
FT MEMEIT & HAW, gIA @
AT T §, 57 q9g § FAR
FY AT FYE & qg AT F T Ay |
gafaq agfrgaa d fds ada 3
fgad o gaTc AT STIET AT SF q
T AfpT & ofr g Y wiat &
99 A ®i® I | WA g
gark qifspeqrdt Wi Y woR @ A
Tq feeq FY T14l BT WA A W@
9q g9 | g geaT € UF awg qar
WY w3 o7 3wy zad #e 3h grem
2t cofd Aramas & 5 d |aq4 A
Yt &< | ;
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Sur1 SHEEL BHADRA YAJEE
(Bihar): I will request you to give me
time tomorrow.

SHrt BHUPESH GUPTA: There are
5 minutes. Start today and you can
continue tomorrow.

Tre VICE-CHAIRMAN (Surt P. N.
Sarru): No,other speeches. You can
not continue tomorrow. We will
adjourn at 5-30. You have to make
up your mind whether to speak or
not.

Ht w agm: ¥ @Ay i gw
G AT AT AT W = A0 Y
AT FT FagT &1 & fag &4
TAT 41 |

St fAqz A ¢ AEAT AR
AT qIET, HAT gL qraEt
9 g9 & faafgd & gAr am
M THAAT AT A A TR T
g Fzfgs Aifs N EFRFAE B
g § S EMEA fmar § & SEEr
qré FIATE |

ol g W wife W -
o d3fm Afs § s fegem
FY faqdr afear & AR fogd Qm
g & 39a I F § AR T qd
ghara @ A el fegwm @
gg @ Wi qrfeai g WA W
gAaEr  qEf FEdr, § 3 €4
HX S AV AT qUgT Mrer T §
# I & A FT AFC qG
a€ qId JoIdT &, @fFq ag-ge Aar
gl oF f& TUNE™  ARET A
F TRT H AN WY gART § 6 g
§ifos Aifa A ghrar 7y amar §
AT ¥ AT H AT X ATAT T A,
@l 3 fr 7y & fggmm A
i Hifs F T gfrr amd €
®IT 9% 3 @9 § 1 A= fas
rdT o waforr 1 Qfed, ga
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[+ sfierrg arst]
F A @t 3¢ F3-aF 3w g, P
FAG T AT T FT HEGRT H
A o=g @nr g v o gfrar a1 o\-
gegr & v fagd g 9 gardr adfosw
qifs Y aMd g1 dfF g grew &
F3fw Aifa o Sed drad = oo
Ho TS F gATO A Gfw wlfa
TasT geT fearT A wifae F1 SifE
qeF B TG F @I { s
FAAAE G T FTHATT & T A WY
FZIGr AET T AT TCF AR
FEAR Tl A roq § fr fggeam
F FTAAICT ® Agr @Al =ifgw
# ol 9B @ TS w7 A7 a0hA
qg FWIE AWQ U 7% fggeam A
I, SFIT I T THT KT FATF f&q1
oo wsgded, FmAIeT’ § I5FL I
dg® st WX AW A owmAr F3fhw
dtfd #f a6 @19 § a5 SO
FHATeT ® ®AT Wfgu, 9 3giq
W fasrfar &1 @ /U @@ 968
T | 99 339 AGIYET ANT FHIAIET
# @A A AT TG TT THo o TIT
qTIq ¥ gAAT § & dar Agy A
=fgT 1 i axEt FY 1 § 59 gUd
RIfTRIFA] # sl gs o a@ 3aq
Frd ge ST wgEIa fag 7 Fg1ar
fos oo % fgrgea Fmwaey W E a9
TF AT TTAET &t ASIE THTR A
g & il T A § M Fafae ga
TR &1 T8 H AT @A )
U§ Q8 II46) G g Y 39 a%g I
IRMEET F AT WHT AT ®%d &
a afs g1 FTHAdeT W wd g ar
g Fifqat g7 #1€ ww Adr agar
§ @ dg Y[ &7 ATHAT §Y, W18
A, HY AT FeT LA FT ATAT
g ATT AT % HH F 39 M99
ag P T qg AT Wl 74T {7 797Gy
agi §fw wiw &1 ga% fFar T )
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58 w57 & @vrg § gHI S HAT
St - FHE T IH é,wcrwﬁ
3¥ g Y A7 AT, 48 gAA A
gl =mmar

ofT gWIR JreT O ST 7 At
Fr 1 Hifer & swewr 5% forar) s
FrAfage ddrag § fr firwfie &
AFL FAA 6 TH ATEA G i
T & S

(Time bell rings.)

THE VICE-CHAIRMAN (SHRI P. N.
Sapru): It is half past five now.

sy SEAT et gEIfeT §
7l wgran i famz 7 33fms Aifa
9 FT AT qRAT § 7

THE VICE-CHAIRMAN (SHrRIP, N.
Sapru): Five minutes.

sft sawz  auelt : GATSMETE #
AT 7 qE AT Jrfgw) fedl f1ow
g1 ST & faa famr, fedr & @
H2T | 97 Fi BT AHIF 9T qGS
a1 gdifoe 49 %g faar ot f& =
faqz @ | QBT

T gy S dfiw Afv g
g g @ A am § & g
FWIT AW [T FFAR 7 AT
oX Ffi-—mft faeamar &@ § 3
3q difa # w3 T @ {1 IQA
ST ard wEl §, SW 4 FFE® agd
Tl FEr g € W & AT Fgr AT
fe I8 FAR *HE FI9 U7 18,
A qAT GTFETEy g gHTSATET
qrieat & fead g1 eI (Tifead)
gardy agfe Aifa ), da=ier #r yaar
FT & A AT AT TR T FL QA
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3% g wwAT ara Agr g1 arfe- faq g7 @raum gEv gare @A
g #y afz wafer 4fqs ggmar AT |

T@T § a1 WA A 7 3 751§ WiF 37
& q7 A Aq 97 Haar § 7w frafe
q AFT FITA[ qF CF ATZA AT E,
ag A A g wgE |t 7 A TrE VICE-CHAIRMAN (Surt P. N.
1z s faear g fr frgeam @ o Sapru): The Prime Minister will
fir ) & ferrarm :;T‘ Ft 57 ATE F reply tomorrow. The House stands

i%«lE! S © Qly Q

- e 2 adjourned till 11 A.M. on Tuesday,
a9 AGT ALY B4 AT E WL TG WES | December 16, 1958.

¥ ekl & a9 A Al faEm
TATATT F HUAT T ATEE FLETE |

g ar ® [T W AT gl =T The House then adjourned
“ggT & gg ®  arbad’-—mEe at thirty-one minutes past five

o of 3 of the clock till eleven of the
FT?TT?T WE{ il gfq'qr‘r fWTEETT . clock on Tuesday, the 16th
I UF VT F47T &I, 39 90 & December 1958.

45 RSD.—8.



